ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0004252/2020 TAPU @ PRASANT DAS DEBASIS SAHOO CUTTACK SADAR /100 /2018
VS VS 0
STATE OF ODISHA I

2 BLAPL/0004253/2020 NIMEIN @ SURESH SAHU B.B.ROUTRAY barpalli /231 /2019
VS VS 0
STATE OF ODISHA I

3 BLAPL/0004254/2020 NAKULA SABAR SK.MOHANTY POLASARA PS /12 /2020
VS VS 0
STATE OF ODISHA I

4 BLAPL/0004255/2020 JAYA SABAR SK.MOHANTY POLASARA PS /12 /2020
VS VS 0
STATE OF ODISHA Il

5 BLAPL/0004256/2020 KAILASH SABAR SK.MOHANTY POLASARA PS/12 /2020
VS VS 0
STATE OF ODISHA I

6 BLAPL/0004257/2020 DAKA SABAR SK.MOHANTY POLASARA PS/12 /2020
Vs VS 0
STATE OF ODISHA I

7 BLAPL/0004258/2020 FAGU BADAIK DHIRENDRA KUMAR MOHAPATRA JHIRPANI P.S. /24 /2020
VS VS 0
STATE OF ODISHA I

8 BLAPL/0004259/2020 ANAM @ SATYAPRAKASH JENA SIDHARTHA DAS BALASORE SADAR /21 /2017
VS VS 0
STATE OF ODISHA I

9 BLAPL/0004260/2020 JTU @ JTENDRA SWAIN SK.MOHANTY KODALA /74 /2020
VS VS 0
STATE OF ODISHA I

10 BLAPL/0004261/2020 SUSHIL HEMBRAM SUSIL KUMAR PATTNAIK JHUMPURA /14 /2020
VS VS 0
STATE OF ODISHA I

11 BLAPL/0004262/2020 GOLEKH BIHARI DASH B.N.PARIDA RAIKIA /28 /2020
VS VS 0

STATE OF ODISHA

Page 1/62

1



ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

12 BLAPL/0004263/2020 ASHOK KUMAR PANDA SUMAN ROUTRAY BHUBANESWAR VIGILANCE /15 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
13 BLAPL/0004264/2020 KHOKAN MAITI BIBEKANANDA NAYAK TANGI /229 /2019
VS VS 0
STATE OF ODISHA I
14 BLAPL/0004265/2020 K.SURESH PATRA SK.MOHANTY PURUSHOTTAMPUR /49 /2020
VS VS 0
STATE OF ODISHA I
15 BLAPL/0004266/2020 BIKAS @ VIKAS SARAWGI PRASANTA KUMAR NANDA /10
VS VS 0
STATE OF ODISHA I
16 BLAPL/0004267/2020 PRATAP MAJHI SOURA CHANDRA MOHAPATRA TANGI /47 /2020
VS VS 0
STATE OF ODISHA I
17 BLAPL/0004268/2020 SANTOSH KUMAR SAHOO MANAS CHAND SONEPUR /113 /2015
VS VS 0
STATE OF ODISHA I
18 BLAPL/0004269/2020 ABHIMANYU PRADHAN @ TUNA @ BAYA MANAS CHAND BALUGAON P.S. /29 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0004270/2020 DIPU RANJAN SWAIN MANAS CHAND KHANDAGIRI P.S. /87 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0004271/2020 BIJU @ BIJAYA ROUT DEEPAK KUMAR SAHOO AUL /166 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0004272/2020 SANYASI SAHU JAGABANDHU SAHU BIJEPUR /53 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0004273/2020 BIKRAM SAHU JAGABANDHU SAHU SOHELLA /63 /2020
VS VS 0
STATE OF ODISHA I
23 BLAPL/0004274/2020 SWARNAMAYA MOHAPATRA @ SWARNAMAXEIE MOBARK TRRAGISONIA BANAPUR P.S. /44 /2020
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0004275/2020 PUPULA @ SUNIL BISWAL DEEPAK KUMAR SAHOO AUL /166 /2019
VS VS 0
STATE OF ODISHA I
25 BLAPL/0004276/2020 SURENDRA SAHOO MANAS CHAND GOP /146 /2020
VS VS 0
STATE OF ODISHA I
26 BLAPL/0004277/2020 DEBASIS SWAIN DEVASHIS PANDA /10
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0004278/2020 ABHIMANYU PRADHAN @ TUNA @ BAYA  MANAS CHAND BALUGAON P.S. /149 /2019
VS VS 0
STATE OF ODISHA I
28 BLAPL/0004279/2020 SEBATI BEHERA MANAS CHAND KHANDAGIRI P.S. /87 /2020
VS VS 0
STATE OF ODISHA I
29 BLAPL/0004280/2020 SOURAV NAIK @ BUNU RAJESH KUMAR MAHAPATRA BANARAPAL /51 /2020
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0004281/2020 SUNIL KUMAR JENA ASIT KUMAR CHAUDHURY ASKA /1/2019
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0004282/2020 KRUSHNA CHANDRA JENA ALOK KUMAR PANDA ASKA /1/2019
VS VS 0
STATE OF ODISHA I
32 BLAPL/0004283/2020 DILLIPKUMAR NAYAK ALOK KUMAR PANDA ASKA /1 /2019
VS VS 0
STATE OF ODISHA I
33 BLAPL/0004284/2020 ASHOK BENIA JUGALA KISHORE PANDA CHITRAKONDA /157 /2019
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0004285/2020 LAXMI MOHARANA @ MARANA PRASANTA KUMAR NANDA ORKEL /99 /2020

VS

VS
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STATE OF ODISHA I
35 BLAPL/0004286/2020 DEBASISMOHARANA DINABANDHU NAYAK DHARMASALA /46 /2020
VS VS 0
STATE OF ODISHA I
36 BLAPL/0004287/2020 NARVERAM RAJPALIA NIRANJAN LENKA SAINTALA /123 /2020
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0004288/2020 DUKHIRAM SOREN NIRANJAN LENKA BARIPADA TOWN /353 /2019
VS VS 0
STATE OF ODISHA I
33 BLAPL/0004289/2020 SANJAY @ KRUSHNA CHANDRA MOHANT ~ NIRANJAN LENKA BARIPADA SADAR /65 /2020
VS VS 0
STATE OF ODISHA I
39 BLAPL/0004290/2020 GULU @ SUBRAT BADJENA RANJAN KUMAR PRADHAN KANAS /35 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0004291/2020 HEENA BIBI @ SATAPATHY @ MAJI SUSANTA KUMAR LENKA KHURDA MODEL /194 /2020
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0004292/2020 K.BICKY RAO @ VICKY SUSANTA KUMAR LENKA KHURDA MODEL /194 /2020
VS VS 0
STATE OF ODISHA I
42 BLAPL/0004293/2020 PRANAB KUMAR MOHANTY B.S.DASPARIDA SAMBALPUR VIGILANCE /13 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
43 BLAPL/0004294/2020 BIKRAM SETHI AMULYA RATNA PANDA /10
Vs VS 0
STATE OF ODISHA I
44 BLAPL/0004295/2020 DRAVID MALLIK AMULYA RATNA PANDA PHIRINGIA /23 /2020
VS VS 0
STATE OF ODISHA I
45 BLAPL/0004296/2020 KARUNAKAR DAS AMULYA RATNA PANDA BASTA /74/2020

VS
STATE OF ODISHA

VS
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46 BLAPL/0004297/2020 SURENDRA GOUDA AMULYA RATNA PANDA KUNDRA /20 /2020
VS VS 0
STATE OF ODISHA I
47 BLAPL/0004298/2020 SAMANTA DIGAL AMULYA RATNA PANDA SARANGADA /14 /2020
VS VS 0
STATE OF ODISHA I
48 BLAPL/0004299/2020 SONU BARUA SOUMYA RANJAN DAS UDITNAGAR /51 /2020
VS VS 0
STATE OF ODISHA I
49 BLAPL/0004300/2020 SONU BARUA SOUMYA RANJAN DAS UDITNAGAR /16 /2020
VS VS 0
STATE OF ODISHA I
50 BLAPL/0004301/2020 ARBIN TIRKEY SOUMYA RANJAN DAS RAJGANGPUR /263 /2019
VS VS 0
STATE OF ODISHA I
51 BLAPL/0004302/2020 BADAL KERKETTA SOUMYA RANJAN DAS BRAHMANITARANG /43 /2020
VS VS 0
STATE OF ODISHA I
52 BLAPL/0004303/2020 KALIA @ NIRANJAN NAYAK AMITAV TRIPATHY KHANDAPARA /214 /2019
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0004304/2020 GOVINDA MALI JUGALA KISHORE PANDA GOSANINUAGAM /85 /2016
VS VS 0
STATE OF ODISHA I
54 BLAPL/0004305/2020 SARAT KUMAR DALACHHATRA CHITTA RANJAN DASH TIKABALI /51 /2019
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0004306/2020 DARA @ SRUTI @ SMRUTI KUMAR SINGH @ SAIBIR KUMAR MISHRA BAISINGA /31 /2019
VS VS 0
STATE OF ODISHA I
56 BLAPL/0004307/2020 BUBU @ BHABANI SHANKAR BHANJA BIJAYA KUMAR MOHANTY ANGUL TOWN /462 /2020
VS VS 0
STATE OF ODISHA I
57 BLAPL/0004308/2020 NARESH KUMAR BEHERA SMRUTI RANJAN PATI LINGARAJP.S. /191 /2017
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VS VS 0
STATE OF ODISHA I
58 BLAPL/0004309/2020 ASHOK MAJI DIBYA JYOTI SAHOO BALASORE TOWN /134 /2020
VS VS 0
STATE OF ODISHA I
59 BLAPL/0004310/2020 PITABASNAYAK B.R.TRIPATHY R.UDAYAGIRI /21 /2012
VS VS 0
STATE OF ODISHA I
60 BLAPL/0004311/2020 WADEKA NARJI B.R.TRIPATHY NARAYANPATNA /36 /2009
VS VS 0
STATE OF ODISHA I
61 BLAPL/0004312/2020 BRUNDABAN MALLA BICHITRA NARAYAN SATAPATHY KUJANGA /130 /2020
VS VS 0
STATE OF ODISHA I
62 BLAPL/0004313/2020 NARASINGHA HARIJAN DIPTI RANJAN BHOKTA KORAPUT TOWN /140 /2020
VS VS 0
STATE OF ODISHA Il
63 BLAPL/0004314/2020 TUSHAR HARIJAN DIPTI RANJAN BHOKTA JEYPORE SADAR /49 /2020
VS VS 0
STATE OF ODISHA I
64 BLAPL/0004315/2020 BIDESHI DAS @ BIDES| @ BIDYADHARA DASARUN KUMAR SAHU REMUNA /93 /2020
Vs VS 0
STATE OF ODISHA I
65 BLAPL/0004316/2020 BENUDHAR @ BENUDHAR BARIK A.PATTNAIK JANKIA P.S. /159 /2013
VS VS 0
STATE OF ODISHA I
66 BLAPL/0004317/2020 LITAN@PRADYUMNA KUMAR SAHOO M/S.B.B.MOHAPATRA NAYAGARH SADAR /57 /2020
VS VS 0
STATE OF ODISHA I
67 BLAPL/0004318/2020 BHAGYABATI ROUT U.CMISHRA NIKIRAI /12 /2017
VS VS 0
STATE OF ODISHA I
68 BLAPL/0004319/2020 SANA KHILLA SANGRAM KESHARI ROUT MACHHKUND /68 /2019
Vs VS 0
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STATE OF ODISHA

I

69 BLAPL/0004320/2020 CHITTARANJAN DEHURI AMIT KUMAR NATH SAMBALPUR VIGILANCE /2 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
70 BLAPL/0004321/2020 DEEPAK @ HERO SINGH SANGRAM KESHARI ROUT MACHHKUND /68 /2019
Vs VS 0
STATE OF ODISHA I
71 BLAPL/0004322/2020 SUDHIR HARIJAN SUBODH KUMAR MOHANTY LANJIGARH /15 /2019
VS VS 0
STATE OF ODISHA I
72 BLAPL/0004323/2020 UANSU MAJHI TARA PRASAD MOHAPATRA LANJIGARH /21 /2019
VS VS 0
STATE OF ODISHA I
73 CMAPL/0000203/2020 RABINDRA MOHARANA SANJIB MOHANTY /1
VS VS 0
STATE OF ORISSA I
74 CMAPL/0000204/2020 KALABATI PRADHAN RASHMI KANTA ACHARYA /1
Vs VS 0
ADM,KEONJHAR and ORS. I
75 CMP/0000391/2020 BIJAY KU BEHERA SATYABRATA MOHANTY /1
VS VS CIVIL JUDGE (SD), ATHMALLIK(Anugul *)
SAMBARU PRADHAN 1A/0000008/2020
76 CMP/0000392/2020 NIRMALA MOHARANA DEBASHIS NANDA /1
VS VS 0
SARAT KUMAR MOHARANA I
77 CMP/0000393/2020 BIRENDRA PRADHAN PRAFULLA KUMAR RATH /1
Vs VS 0
KAGERA PRADHAN I
78 CMP/0000394/2020 MAHAMMAD SABIR SHISHIR KUMAR SWAIN /1
VS VS 0
MAHAMMAD MUKTAR I
79 CMP/0000395/2020 MANOJKUMAR BEHERA M/S.D.P.MOHANTY /1
VS VS 0

NAMITA BEHERA
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80 CONTC/0002090/2020 PRASANNA KUMAR MOHANTY ADV /1
VS VS 0
JYOTIRMAY RATH I
81 CONTC/0002091/2020 MIHIR KUMAR PATTANAIK ADV /1
VS VS 0
PRIYANSHU PAL I
82 CONTC/0002092/2020 NARENDRA KUMAR PATEL ADV /1
VS VS 0
MADHU SUDAN PADHI I
83 CONTC/0002093/2020 SASWAT MISHRA ADV /1
VS VS 0
SASWAT MISHRA I
84 CONTC/0002094/2020 TUSHAR KANTI DAS ADV /1
VS VS 0
SASWAT MISHRA I
85 CONTC/0002095/2020 ANANTA KUMAR MOHANTY ADV /1
VS VS 0
BHABANI SHANKAR CHAYANI I
86 CONTC/0002096/2020 MANGARAJPRADHAN ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY Il
87 CONTC/0002097/2020 RAJESH KUMAR PANDAY ADV /1
VS VS 0
MADHUSUDAN PADHEE I
88 CONTC/0002098/2020 MADHUSUDAN MALLICK ADV /1
Vs VS 0
K.VENKATESWARLU I
89 CONTC/0002099/2020 NRUSINGHA CHARAN BISWAL P.K. PATTANAYAK /1
VS VS 0
CHITRA ARUMUGAM I
% CONTC/0002100/2020 SUNAKAR ROUT PK.PATTANAYAK /1
VS VS 0
CHITRA ARUMUGAM I
o1 CONTC/0002101/2020 DILLIPKU.DASH PK.PATTANAYAK /1
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VS VS 0
CHITRA ARUMUGAM I
92 CONTC/0002102/2020 HARAPRASAD SATPATHY ADV /1
VS VS 0
DRM.MUTHUKUMAR I
93 CONTC/0002103/2020 ABHAYA KUMAR DASH ADV /1
VS VS 0
G.MATHIVADHAN I
94 CONTC/0002104/2020 BIBHUTI BH.PADHI L.K.MOHANTY /1
VS VS 0
CHITRA ARUMAGAM I
9% CONTC/0002105/2020 SURA LENKA ADV /1
VS VS 0
VISHAL KUMAR DEV I
% CONTC/0002106/2020 SRICHARAN SAHOO ADV /1
VS VS 0
VISHAL KUMAR DEV Il
97 CONTC/0002107/2020 BANDHURAJPRADHAN ADV /1
VS VS 0
VISHAL KUMAR DEV I
98 CONTC/0002108/2020 KABITA MISHRA TANMAY MISHRA /1
Vs VS 0
STATE OF ODISHA I
%9 CONTC/0002109/2020 G.PRAMEELA NEELAKANTHA PANDA /1
VS VS 0
KUMAR JYOTI ROY I
100 CONTC/0002110/2020 MANORANJAN HOTA G.RANI DORA /1
VS VS 0
DEORANJAN KUMAR SINGH I
101 CONTC/0002111/2020 GOPAN KISHORE JENA ADV /1
VS VS 0
AMIYA KUMAR PARIJA I
102 CONTC/0002112/2020 KAILASH CHANDRA PUHAN ADV /1
Vs VS 0
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DEORANJAN KUMAR SINGH Il
103 CONTC/0002113/2020 BAIDHAR BEHERA ADV /1
VS VS 0
DEORANJAN KUMAR SINGH I
104 CONTC/0002114/2020 JAYARAM MARANDI ADV /1
VS VS 0
SUPERINTENDING ENGINEER, DRAINAGE CIRCLE, BALASORE I
105 CONTC/0002115/2020 BIRENDRA HARIJAN ADV /1
VS VS 0
SURENDRA KUMAR I
106 CONTC/0002116/2020 SUSILA SAHU SASHIBHUSAN JENA /1
VS VS 0
KULANGA V. AMRUTA Il
107 CONTC/0002117/2020 GANESWAR DASH ADV /1
VS VS 0
SURENDRA KUMAR I
108 CONTC/0002118/2020 BANOJKUMAR BHUYAN ADV /1
VS VS 0
SURENDRA KUMAR I
109 CONTC/0002119/2020 PREMANANDA SAHOO ADV /1
VS VS 0
SURENDRA KUMAR I
110 CONTC/0002120/2020 SURENDRA ROUT ADV. /1
VS VS 0
SURENDRA KUMAR I
111 CONTC/0002121/2020 NARENDRANATH BARIK ADV. /1
VS VS 0
SURENDRA KUMAR I
112 CONTC/0002122/2020 SRIKANTA KUMAR PANDA PITAMBAR PANDA /1
VS VS 0
D.K. SINGH I
113 CONTC/0002123/2020 JAGANATH PRADHAN ADV. /1
VS VS 0

SURENDRA KUMAR
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114 CONTC/0002124/2020 NARAYAN JENA ADV. /1
VS VS 0
SURENDRA KUMAR I
115 CONTC/0002125/2020 GANESWAR BEHERA ADV. /1
VS VS 0
SURENDRA KUMAR I
116 CONTC/0002126/2020 KALAKAR BISWAL ADV. /1
VS VS 0
SURENDRA KUMAR I
117 CONTC/0002127/2020 PADMANAV PRADHAN ADV. /1
VS VS 0
SURENDRA KUMAR I
118 CONTC/0002128/2020 MOHAN CHARAN PRADHAN ADV. /1
VS VS 0
SURENDRA KUMAR I
119 CONTC/0002129/2020 KSHIROD KUMAR PALAI ADV. /1
VS VS 0
SURENDRA KUMAR I
120 CONTC/0002130/2020 DR.NIRANJAN NAYAK SUSANTA KUMAR JETHY /1
VS VS 0
NURSINGH CH. SWAIN Il
121 CONTC/0002131/2020 SURESH CHANDRA BAL ADV. /1
VS VS 0
SURENDRA KUMAR I
122 CONTC/0002132/2020 SRICHARAN PRADHAN ADV. /1
Vs VS 0
SURENDRA KUMAR I
123 CONTC/0002133/2020 DASARATHI THAPPA ADV. /1
VS VS 0
SURENDRA KUMAR I
124 CONTC/0002134/2020 CHITTARANJAN DAS ADV. /1
VS VS 0
SURENDRA KUMAR I
125 CONTC/0002135/2020 PRASANNA KUMAR PRADHAN ADV. /1
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VS VS 0
SURENDRA KUMAR I
126 CONTC/0002136/2020 SARAT CHANDRA HARICHANDAN ADV /1
VS VS 0
BALWANT SINGH I
127 CONTC/0002137/2020 NILAKANTHA NAYAK ADV. /1
VS VS 0
SURENDRA KUMAR I
128 CONTC/0002138/2020 BUDHURAM NAIK ADV. /1
VS VS 0
SURENDRA KUMAR I
129 CONTC/0002139/2020 RATNAKAR BAL ADV /1
VS VS 0
SOUMY ASHREE PANIGRAHI I
130 CONTC/0002140/2020 GANGADHAR SHADANGI ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
131 CONTC/0002141/2020 BHAGIRATHI MOHARANA ADV. /1
VS VS 0
SURENDRA KUMAR I
132 CONTC/0002142/2020 RAMESH CHANDRA PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
133 CONTC/0002143/2020 SUNIL KUMAR SINGH ADV. /1
VS VS 0
SURENDRA KUMAR I
134 CONTC/0002144/2020 CHANDRA SEKHAR NAHAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
135 CONTC/0002145/2020 KAILASH CHANDRA MAHARANA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
136 CONTC/0002146/2020 TARUN PATTNAIK ADV /1
VS VS 0
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BISHNUPADA SETHI Il
137 CONTC/0002147/2020 NILANCHAL PATTANAYAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
138 CONTC/0002148/2020 DEBENDRA KUMAR PANIGRAHI ADV. /1
VS VS 0
SURENDRA KUMAR I
139 CONTC/0002149/2020 DAYANIDHI PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
140 CONTC/0002150/2020 DUTIKRUSHNA PARIDA ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
141 CONTC/0002151/2020 JAGILI JENA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
142 CONTC/0002152/2020 KISHOR KUMAR NAYAK SURENDRA KUMAR /1
Vs VS 0
SURENDRA KUMAR I
143 CONTC/0002153/2020 PRATIMA PATTANAIK ADV /1
VS VS 0
SARBESWAR BARIK I
144 CONTC/0002154/2020 MIROJKUMAR DAS ADV. /1
VS VS 0
SANATAN BEHERA I
145 CONTC/0002155/2020 PRAFULLA KUMAR NAYAK ADV /1
VS VS 0
RANJAN CHOPRA I
146 CONTC/0002156/2020 GAYATRI BISOI PRASANTA KUMAR MOHANTY -2 /1
VS VS 0
CHITHRA ARUMUGAM I
147 CONTC/0002157/2020 PRABALA KAMAR NAYAK ADV /1
VS VS 0

RANJAN CHOPRA
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148 CONTC/0002158/2020 BALARAM NAYAK ADV /1
VS VS 0
RANJAN CHOPRA I
149 CONTC/0002159/2020 UPENDRA BEHERA ADV /1
VS VS 0
RANJAN CHOPRA I
150 CONTC/0002160/2020 SATYABRATA DHIR ADV /1
VS VS 0
RANJAN CHOPRA I
151 CONTC/0002161/2020 SAILABALA SAHOO BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM I
152 CONTC/0002162/2020 BABAJ MOHAPATRA ADV /1
VS VS 0
RANJAN CHOPRA I
153 CONTC/0002163/2020 ASHOK KUMAR MALLIK ADV /1
VS VS 0
RANJAN CHOPRA I
154 CONTC/0002164/2020 DEBENDRA PRASAD SAHU BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM Il
155 CONTC/0002165/2020 BIRANCHI KUMAR NAYAK ADV /1
VS VS 0
RANJAN CHOPRA I
156 CONTC/0002166/2020 SUDHANSU RANJAN AICH ADV /1
Vs VS 0
RANJAN CHOPRA I
157 CONTC/0002167/2020 SUKANTI BISWAL ADV /1
VS VS 0
V.V.YADAB I
158 CONTC/0002168/2020 BAIKUNTHANATH BEHERA BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM I
159 CONTC/0002169/2020 JAYANTI KHUNTIA BANABIHARI RAY /1
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VS VS 0
CHITHRA ARUMAGAM I
160 CONTC/0002170/2020 MALARANI KAR BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM I
161 CONTC/0002171/2020 AKSHYA KUMAR SWAIN ADV /1
VS VS 0
RANJAN CHOPRA I
162 CONTC/0002172/2020 DIBAKAR SWAIN BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM I
163 CONTC/0002173/2020 JAYANTA KU.MOHANTY ADV /1
VS VS 0
ABHAYA BISWAL I
164 CONTC/0002174/2020 UMAKANTA GHADEI BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM Il
165 CONTC/0002175/2020 PRANATI MOHAPATRA BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM I
166 CONTC/0002176/2020 PRADEEP KU.PRADHAN ADV /1
Vs VS 0
PRADIP KUMAR DASH I
167 CONTC/0002177/2020 NIDHIRAM BAL ADV /1
VS VS 0
CHITTRA ARUMNGAM I
168 CONTC/0002178/2020 SHESHADEBA CHHATAI ADV /1
VS VS 0
PRADIP KUMAR DASH I
169 CONTC/0002179/2020 MADHUMITA NAYAK BANABIHARI RAY /1
VS VS 0
CHITHRA ARUMAGAM I
170 CONTC/0002180/2020 PUSPAMANJARI PANDA ADV. /1
Vs VS 0
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CHITHRA ARUMAGAM Il
171 CONTC/0002181/2020 SUDHIR KUMAR NAHAK ADV /1
VS VS 0
PRADIP KUMAR DASH I
172 CONTC/0002182/2020 RAJB KU.PARIDA PRAFULLA KUMAR RATH /1
VS VS 0
K.SUDARSHAN CHAKRABORTY I
173 CONTC/0002183/2020 PRASANT KUMAR BARIK ADV /1
VS VS 0
PRADIP KUMAR DASH I
174 CONTC/0002184/2020 BIKRAM KUMAR NAHAK ADV /1
VS VS 0
PRADIP KUMAR DASH Il
175 CONTC/0002185/2020 SAROJA KUMAR LENKA ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
176 CONTC/0002186/2020 DILLIPKUMAR SAHOO ADV /1
Vs VS 0
PRADIP KUMAR DASH I
177 CONTC/0002187/2020 M/S. MAA VAISHNO DEVI CONSTRUCTION ~ KANANBALA ROY CHOUDHURY /1
VS VS 0
MAHENDRFA KU.MOHANTY I
178 CONTC/0002188/2020 SHANKAR PRADHAN ADV. /1
VS VS 0
SASWAT MISHRA I
179 CONTC/0002189/2020 BINDU SAGAR BEHERA ADV. /1
VS VS 0
SASWAT MISHRA I
180 CONTC/0002190/2020 BYASADEV DANDASENA ADV. /1
VS VS 0
SASWAT MISHRA I
181 CONTC/0002191/2020 RANJTA MANI SAHU SATYAJT SAMAL /1
VS VS 0

CHITHRA ARUMUGAM
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182 CONTC/0002192/2020 JAGADISH SINGH BABU ADV. /1
VS VS 0
SASWAT MISRA I
183 CONTC/0002193/2020 BADAL KUMAR NAYAK SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
184 CONTC/0002194/2020 DEBA PRASAD MOHARANA ADV /1
VS VS 0
CHITRA ARUMUGAM I
185 CONTC/0002195/2020 NIKHIL CHANDRA PAIRA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
186 CONTC/0002196/2020 SURESH KU.SAHOO DURGESH NARAYAN RATH /1
VS VS 0
CHITHRA ARUMUGAM I
187 CONTC/0002197/2020 BIDYUT PRAVA DAS SATYJIT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
188 CONTC/0002198/2020 SURESH CHANDRA BARIK ADV. /1
VS VS 0
SASWAT MISHRA Il
189 CONTC/0002199/2020 UPENDRA PANDA ADV /1
VS VS 0
PRADIP KUMAR DASH I
190 CONTC/0002200/2020 KRUPASINDHU NAYAK SATYAJT SAMAL /1
Vs VS 0
CHITHRA ARUMUGAM I
101 CONTC/0002201/2020 PURUSOTTAM MEHER ADV. /1
VS VS 0
SASWAT MISHRA I
192 CONTC/0002202/2020 SURENDRA MOHAPATRA ADV /1
VS VS 0
PRADIP KUMAR DASH I
193 CONTC/0002203/2020 SAMITA GHOSH ADV /1
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VS VS 0
CHITHRA ARUMUGAM I
194 CONTC/0002204/2020 NALINI KANTA PRADHAN ADV. /1
VS VS 0
SASWAT MISHRA I
195 CONTC/0002205/2020 SIPRA KAMILLA SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
196 CONTC/0002206/2020 KHUSIRAM KATHAR ADV. /1
VS VS 0
SASWAT MISHRA I
197 CONTC/0002207/2020 KABIRAJGOUDA ADV /1
VS VS 0
PRADIP KUMAR DASH I
198 CONTC/0002208/2020 SAKUNTALA GHOSH SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM Il
199 CONTC/0002209/2020 ANUPAMA PANDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
200 CONTC/0002210/2020 JAMINIKANTA SHAW SATYAJT SAMAL /1
Vs VS 0
CHITHRA ARUMUGAM I
201 CONTC/0002211/2020 KRUSHNA CHANDRA SENAPATI ADV /1
VS VS 0
PRADIP KUMAR DASH I
202 CONTC/0002212/2020 PANCHANAN NAHAK ADV /1
VS VS 0
PRADIP KUMAR DASH I
203 CONTC/0002213/2020 BHASKAR BISOY! ADV /1
VS VS 0
PRADIP KUMAR DASH I
204 CONTC/0002214/2020 RAJENDRA KUMAR SAHU ADV /1
Vs VS 0
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PRADIP KUMAR DASH Il
205 CONTC/0002215/2020 PRAMOD MEHER ADV /1
VS VS 0
SASWAT MISHRA I
206 CONTC/0002216/2020 SAMPATI BISWAKESHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
207 CONTC/0002217/2020 NURABATI SAHU SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
208 CONTC/0002218/2020 AJAYA KUMAR SAHU ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
209 CONTC/0002219/2020 HARAPRASAD SWAIN SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
210 CONTC/0002220/2020 GUNTHA DEBARAJ ADV /1
VS VS 0
CHITHRA ARUMUGAM I
211 CONTC/0002221/2020 MANOJKUMAR PANDA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
212 CONTC/0002222/2020 PRASANTA KUMAR DAS ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
213 CONTC/0002223/2020 PRAMOD KUMAR BAJUBANDHA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
214 CONTC/0002224/2020 BHABAGRAHI SAMANTARAY ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
215 CONTC/0002225/2020 BHUBUNA NANDA SAHU ADV /1
VS VS 0

CHITHRA ARUMUGAM
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216 CONTC/0002226/2020 NIRANJAN MAHARANA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
217 CONTC/0002227/2020 GUNTHA KASINATH ADV /1
VS VS 0
CHITHRA ARUMUGAM I
218 CONTC/0002228/2020 SUDAM PANDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
219 CONTC/0002229/2020 K.SRIPATI DAS ADV /1
VS VS 0
CHITHRA ARUMUGAM I
220 CRLA/0000364/2020 PRAMODINI JENA ARJUN CHARANA BEHERA BARI /57 /2020
VS VS 0
STATE OF ODISHA I
221 CRLA/0000365/2020 SAGAR SAHOO KAUSTUVA MOHANTY BADAGODA P.S, /281 /2019
VS VS 0
STATE OF ODISHA I
222 CRLA/0000366/2020 SUSANTA SAMAL PANCHANAN PANIGRAHI PARJANG /98 /2015
VS VS 0
STATE OF ODISHA Il
223 CRLA/0000367/2020 KANHU CHARAN DAS JN.PANDA BHAWANIPATNA SADAR /86 /2020
VS VS 0
STATE OF ODISHA I
224 CRLA/0000368/2020 RAJU @ RATNAKARA MOHANTA RAMAKANTA PRADHAN BETNOTI /200 /2019
Vs VS 0
STATE OF ODISHA I
225 CRLA/0000369/2020 SATYANARAYAN SAMAL @ PINTU SUNIL KUMAR PANDA DHARMASALA /17 /2020
VS VS 0
STATE OF ODISHA I
226 CRLA/0000370/2020 LULU @ MANASH MUKHI AMULYA RATNA PANDA SAHADEV KHUNTA /30 /2020
VS VS 0
STATE OF ODISHA I
227 CRLA/0000371/2020 SAKIN DEEPAK KUMAR SAHOO MARSHAGHAI /251 /2019
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VS VS 0
STATE OF ODISHA I
228 CRLA/0000372/2020 SWARUPA GHIBELA DEVASHIS PANDA LARAMBA /79 /2019
VS VS 0
STATE OF ODISHA I
229 CRLA/0000373/2020 DEVI LAL SAHU @ DEBILAL@ DEBARAJ SAHUN.PANDA BISWANATHPUR /2 /2020
VS VS 0
STATE OF ODISHA I
230 CRLA/0000374/2020 SOUMYA RANJAN PRADHAN @ SIPU SATYABRATA PANDA NAKTIDEUL /20 /2020
Vs VS 0
STATE OF ODISHA I
231 CRLA/0000375/2020 ASHOK BHUYAN GOPAL KRISHNA NAYAK TARASINGI /193 /2019
VS VS 0
STATE OF ODISHA I
232 CRLLP/0000017/2020 STATE OF ODISHA(VIG.) STANDING COUNSEL, VIGILANCE VIGILANCE PS (BERHAMPUR) /18 /2013
VS VS 0
SRIHARI CHARAN DASH I
233 CRLMA/0000101/2020 RANJULATA MALLIK KALPATARU ROUT SALIPUR /92 /2019
VS Vs 0
STATE OF ODISHA I
234 CRLMA/0000102/2020 SANYASI JENA JTENDRA SAMANTARAY /10
Vs VS 0
STATE OF ODISHA I
235 CRLMA/0000103/2020 SRIDHAR GARNAYAK RAJALAXMI BISWAL 110
VS VS 0
STATE OF ODISHA I
236 CRLMC/0001113/2020 LAMBODAR MAGANTA SARADA P.SARANGI BAMBARI /24 /2019
VS VS 0
STATE OF ODISHA I
237 CRLMC/0001114/2020 ASWINI KUMAR DASH IN PERSON SAMBALPUR TOWN /113 /2020
Vs VS 0
STATE OF ODISHA I
238 CRLMC/0001115/2020 SANI@SK . WARAFAT SURYAKANTA DASH /10

VS

VS
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STATE OF ODISHA Il
239 CRLMC/0001116/2020 BIRABARA NAIK JASHOBANTA DASH /10
VS VS 0
SUB DIVISIONAL MAGISTRATE, PALLAHARA I
240 CRLMC/0001117/2020 DR.PARAMANANDA ACHARYA PRASANTA KUMAR PANDA JAGATSINGPUR /162 /2018
VS VS 0
STATE OF ODISHA I
241 CRLMC/0001118/2020 ANIL KUMAR SINGH SD.DAS LAKHANPUR /36 /2020
VS VS 0
STATE OF ODISHA I
242 CRLMC/0001119/2020 ANIL KUMAR SINGH SD.DAS LAKHANPUR /35 /2020
VS VS 0
STATE OF ODISHA Il
243 CRLMC/0001120/2020 ANIL KUMAR SINGH SD.DAS LAKHANPUR /37 /2020
VS VS 0
STATE OF ODISHA I
244 CRLMC/0001121/2020 LATIFKHAN AK.SAHOO /10
Vs VS 0
STATE OF ODISHA I
245 CRLMC/0001122/2020 MALAYA RANJAN BEHERA ROHIT RANJAN RAY AIRFIELD P.S. /212 /2019
VS VS 0
STATE OF ODISHA I
246 CRLMC/0001123/2020 SUJIT KUMAR PRADHAN SANJEEV UDGATA /10
VS VS 0
SUBHASREE SAHOO I
247 CRLM P/0000653/2020 NILAMANI BISOI SIDHARTHA DAS /10
VS VS 0
STATE OF ORISSA I
248 CRL M P/0000654/2020 KAILASH CHANDRA PRADHAN M/SLAMBODAR ACHARI /10
VS VS 0
S.P.BHADRAK I
249 CRLMP/0000655/2020 BISWANATH JENA M/S.LAMBODAR ACHARI 110
VS VS 0
S.P., BHADRAK Il
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250 CRLM P/0000656/2020 DUMUNI HANSDA RAMA CHANDRA JENA /10
VS VS 0
STATE OF ODISHA I
251 CRLMP/0000657/2020 SANKARSAN NAIK BISWARANJAN DALAI 110
VS VS 0
STATE OF ODISHA I
252 CRL M P/0000658/2020 GUDU SONKAR SIDHESWAR MOHANTY 110
VS VS 0
STATE OF ODISHA I
253 CRLM P/0000659/2020 AJT KUMAR ROUTA DILLIP KUMAR PARIDA /10
VS VS 0
STATE OF ODISHA I
254 CRL M P/0000660/2020 SILPA RANI JENA N.C.ROUT /10
VS VS 0
STATE OF ODISHA I
255 CRLMP/0000661/2020 GHANASHYAM MISHRA SATRUGHNA DASH A-O-835/1991 TIHIDI /428 /2019
VS VS 0
UNION OF INDIA I
256 CRLM P/0000662/2020 KALYANI DAS PRAVASH CH JENA KHANDAPARA /24 /2020
VS VS 0
STATE OF ODISHA Il
257 CRLM P/0000663/2020 LALIT MOHAN MANGARAJ JYOTIRMAYA SAHOO /10
VS VS 0
S.P, BERHAMPUR I
258 CRL M P/0000664/2020 M/SMANAPPURAM FINANCE LTD. M/ST.K.JSAMANTA /10
Vs VS 0
D.G.P, ODISHA I
259 CRLMP/0000665/2020 MANJULATA JENA NIRANJAN PANDA 110
VS VS 0
STATE OF ODISHA I
260 CRLM P/0000666/2020 SIBA KUMAR DAS NIRANJAN PANDA /10
VS VS 0
STATE OF ODISHA I
261 CRLM P/0000667/2020 KRUSHNACHANDRA CHAMPATIRAY PARTHA SARATHI DAS /10
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VS
STATE OF ODISHA

VS

0
1"

262 CRLMP/0000668/2020 SUSANTA KUMAR MAHALIK BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
263 CRLMP/0000669/2020 BIJAYLAXMI DAS BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
264 CRLMP/0000670/2020 SUJATA NAHAK MALAYA RANJAN BEHERA /10
Vs VS 0
STATE OF ODISHA I
265 CRLREV/0000307/2020  PRADIPTA KUMAR SINGH BANSIDHAR BAUG ANGUL TOWN /546 /2018
VS VS 0
STATE OF ODISHA I
266 FA0/0000579/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
RAMESH CH.NAYAK I
267 FAO/0000580/2020 RITANJALEE BEHERA SATYABRATA MOHANTY /1
VS Vs 0
UNION OF INDIA I
268 FAO/0000581/2020 SUSANTA JENA SATYABRATA MOHANTY /1
Vs VS 0
UNION OF INDIA I
269 FA0/0000582/2020 ANTARYAMI PRADHAN SATYABRATA MOHANTY /1
VS VS 0
UNION OF INDIA I
270 FAO/0000583/2020 RANJAN KU.SAHU SATYABRATA MOHANTY /1
VS VS 0
UNION OF INDIA I
271 FAO/0000584/2020 MANOJKU.PANDA DINESH KU.PANDA /1
Vs VS 0
STATE OF ODISHA I
272 FAO/0000585/2020 SANTOSH KU.BADATYA DINESH KUMAR PANDA /1

VS

VS
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STATE OF ODISHA

I

273 FAO/0000586/2020 PRAVANJAN MUNI PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
274 FAO/0000587/2020 SUDAM SAHU DINESH KUMAR PANDA /1
Vs VS 0
STATE OF ODISHA I
275 FA0/0000588/2020 SAMARI SAHU DHANANJAYA MUND /1
VS VS 0
UNION OF INDIA I
276 FA0/0000589/2020 BANABASI NAIK DHANANJAYA MUND /1
VS VS 0
UNION OF INDIA I
277 FA0/0000590/2020 CHARIMAN NECHHA DHANANJAYA MUND /1
VS VS 0
PRESIDING OFFICER, RAILSWAY CLAIMS TRINUNAL I
278 FA0/0000591/2020 NIRAMALA MEHER AMIT PRASAD BOSE /1
Vs VS 0
KIRTAN PADHAN I
279 FA0/0000592/2020 STATE OF ODISHA AGA. /1
VS VS 0
SARAT CH.MISHRA I
280 FA0/0000593/2020 MALATI SAHOO DHANANJAYA MUND /1
VS VS 0
PRESIDING ORRICER, RAILWAY CLAIMS TRIBUNAL I
281 FA0/0000594/2020 HIGHER EDUCATION AGA. /1
Vs VS 0
ABHAYA KU.PRADHAN I
282 FAO/0000595/2020 STATE OF ODISHA AGA. /1
VS VS 0

283

MACA/0000472/2020

MAMATA KUMARI PANIGRAHI
NATIONAL INSURANCE CO. LTD.
VS

PRATIMA NAYAK

MAHITOSH SINHA AND ASSOCIATES
VS
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284

285

286

287

288

289

290

291

292

293

294

295

MACA/0000473/2020

MACA/0000474/2020

MFA/0000001/2020

MFA/0000002/2020

RSA/0000156/2020

RSA/0000157/2020

RSA/0000158/2020

RVWPET/0000247/2020

RVWPET/0000248/2020

RVWPET/0000249/2020

STREV/0000021/2020

TRP(C)/0000116/2020

DIVISIONAL MANAGER, NATIONAL INSURANSEIHIDANANDA NAYAK

VS
BAIRAGI CH.SAHOO

VS

THE DIVISIONAL MANAGER, NATIONAL INSUSMMBANDANTIA NAY AK

VS

BAIRAGI CHARAN SAHOO
OSR.T.C

VS

CHINTAMANI PRADHAN
OSRT.C.

VS

SIBA PRASAD KETKI
SUBRAT KU.MAHANTY
VS

SARFIBAI AGRAWAL
TRILOCHAN SAHOO

VS

KHIRAPRAVA SAHOO
PRAVAKAR SAHOO

VS

UPENDRA NARAYAN SAHOO
STATE OF ORISSA

VS

DEBOTTAM PRADHAN
STATE OF ORISSA

VS

PRAFULLA KUMAR KAR
STATE OF ORISSA

VS

SUJATA SATAPATHY

VS

BRAJAS KISHORE SAHOO
VS

BRAJA KISHORE SAHOO
VS

HEMANTA KU.MUND
VS

PRAFULLA CHANDRA DAS
VS

PRANAB KUMAR SAMANTRAY
VS

A.GA.
VS

A.GA.
VS

A.GA.
VS

M/S. ODISHA STATE SEEDS CORPORATION LTIUSHARKANTI SATAPATHY,

VS
STATE OF ORISSA

PALLAVI MOHAPATRA @ PANDA

VS

SUVENDU KUMAR RAY
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VS VS 0
PRASHURAM PANDA I
296 TRP(C)/0000117/2020 TANUSHREE SENGUPTA JAYADEBA BEHERA /1
VS VS 0
CHANDAN ASHIS GUPTA I
297 WA/0000373/2020 TRIBAL DEV.CO.OPERATIVE TRIBUNAL CORPBANDIA KUMAR PATTANAIK /1
VS VS 0
CO.OP.TRIBUNAL I
298 WA/0000374/2020 RUPARANI BANGARI BANSHIDHAR BAUG /1
VS VS 0
STATE OF ODISHA I
299 WA/0000375/2020 THE MANAGING DIRECTOR, TRINAL DEV EL CBAMEGTICOPRERNAIKE CORPORATION LTD. /1
VS VS 0
TRILOCHAN RAY I
300 WA/0000376/2020 ADITYA DAS SANTOSH KUMAR SWAIN /1
VS VS 0
ICICI BANK LTD. Il
301 WA/0000377/2020 DR.BISHNU PRASAD KAR BIDYALOKA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
302 WA/0000378/2020 DR.IMTIHAN SAHA BIDYALOKA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
303 WA/0000379/2020 DR.SURACHITA PATTNAIK BIDYALOKA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
304 WA/0000380/2020 SUNITA KUMARI PRADHAN BIDYALOKA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
305 WA/0000381/2020 BIJAYANANDA HIGH SCHOOL KSHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA I
306 WA/0000382/2020 CENTRAL BANK OF INDIA ADV. /1
Vs VS 0
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SANTOSH KU.MOHAPATRA

I

307 WA/0000383/2020 STATE OF ORISSA SR.STANDING COUNSE /1
VS VS 0
RADHARANI SETHI I
308 WA/0000384/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
Vs VS 0
KADAMBINI PRADHAN I
309 WA/0000385/2020 STATE OF ODISHA SR.STANDING COUNSEL ( SAND ME) /1
VS VS 0
BAIKUNTHANATH BARIK I
310 WA/0000386/2020 DR.CHANDRA SEKHAR DAS S.D.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
311 WA/0000387/2020 DR.BAIDYANATH DAS S.D.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
312 WA/0000388/2020 KUNI BEHERA M.PRATAP (P.K.MOHAPATRA) /1
Vs VS 0
THE STATE OF ORISSA I
313 WP(C)/0014828/2020 PANCHANAN PATNAIK BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0014829/2020 MAMINA ROUT CHITTARANJAN PATTNAIK /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0014830/2020 SOMANATH SATPATHY BISWAJT MOHARANA /1
Vs VS 0
UNION OF INDIA I
316 WP(C)/0014831/2020 SATYA NARAYAN SETHI PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0014832/2020 KISHORE KUMAR SWAIN SHASHI BHUSAN JENA /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0014833/2020 GITANJALI MAHARANA B.STRIPATHY..1 /1
VS VS 0
CUTTACK CENTRAL COOPERATIVE BANK LTD. I
319 WP(C)/0014834/2020 RABI NARAYAN SAHOO B.S. TRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0014835/2020 SRIHARI CHARAN PATRA M/S.SURYAKANTA DAS MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0014836/2020 KEDAR NATH MANTRY B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0014837/2020 MANAS KUMAR MISHRA M.PRATAP @ P.K.MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0014838/2020 PRAVAT KUMAR NAYAK M/S.SIDHANT DWIBEDI /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0014839/2020 GITARANI MANDAL MANAS CHAND /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0014840/2020 PRAMOD DEHERI HEMANTA KUMAR ROUT /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0014841/2020 SHIB SHANKAR PADHI MANAS CHAND /1
Vs VS 0
ODISHA STATE HOUSING BOARD SACHIVALAYA MARG I
327 WP(C)/0014842/2020 BANAMALI DAS M/S.PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0014843/2020 DARPA NARAYAN PATI HEMANTA KUMAR ROUT /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0014844/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME) /1
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VS VS 0
RAJEN MOHANTY I
330 WP(C)/0014845/2020 BICHITRA KUMAR SAHOO H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0014846/2020 ACHYUTANANDA BASTIA M/SPRASANTA KUMAR MOHANTY -2 /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0014847/2020 KHIROD BEHERA L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
333 WP(C)/0014848/2020 BIBHUTI BHUSAN PANI L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0014849/2020 BALIVADA LAXMI BHAI H.K.ROUT /1
VS VS 0
STATE OF ODISHA Il
335 WP(C)/0014850/2020 RATIKANTA DAS H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
336 WP(C)/0014851/2020 GHANASHYAM MANGARAJ L.K.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0014852/2020 BADRIKA NATH BEHERA SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0014853/2020 SOUBHAGYA KUMAR GOUDA SURYANARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0014854/2020 UDDHABA BAGARTI BIJAYA KUMAR BEHERA..1 /1
VS VS 0
STATE OF ODISHA I
340 WP(C)/0014855/2020 BHARATI DEI B.N.PARIDA /1
Vs VS 0
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STATE OF ODISHA I
341 WP(C)/0014856/2020 M/S.CARE SECURITY AND ALLIED SERVICES MANORANJAN MISHRA /1
VS VS 0
ORISSA MINERALS DEVELOPMENT COMPANY LTD I
342 WP(C)/0014857/2020 MAHENDRA MAHANTA B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0014858/2020 GOPINATH SAHOO M.PRATAP @ P.K.MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0014859/2020 PRATIMA MAHARANA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0014860/2020 SANDHYA RANI JENA ASHOK PATTANAIK /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0014861/2020 RAMARANJAN DASH HEMANTA KUMAR MUND /1
Vs VS 0
THE STATE OF ODISHA I
347 WP(C)/0014862/2020 BHANUPRIYA DEVI ASHOK PATTANAIK /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0014863/2020 MANAS RANJAN SAHOO PRITAM KUMAR MOHANTY /1
VS VS 0
UNION OF INDIA I
349 WP(C)/0014864/2020 ASHOK KUMAR MANTRY PRASANTA KUMAR SAHOO /1
Vs VS 0
THE REGIONAL MANAGER,MAHINDRA AND MAHINDRA FINANCE LTD. I
350 WP(C)/0014865/2020 SURAMANI BEHERA SHAKTI DATTA TRIPATHY /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0014866/2020 HEMANTA KUMAR BARIK ARJUN CH. BEHERA /1

VS
STATE OF ODISHA

VS

Page 31/62

0
"



FILING REPORT ASON :26/06/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
352 WP(C)/0014867/2020 BOUDH COOPERATIVE CENTRAL BANK LTD BHIRKEROANTNTRIPATHY /1
VS VS 0
REGISTRAR OF COOPERATIVE SOCIETIES I
353 WP(C)/0014868/2020 PURI BHARAT SANCHAR NIGAM LTD DEBENDRA MOHANTA /1
VS VS 0
UNION OF INDIA I
354 WP(C)/0014869/2020 SABITRI BEHERA GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0014870/2020 KUMAR CHANDRA KHAMARI MANAS CHAND /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0014871/2020 SRI SRI ANANTA KUMARI PRIMARY FI SHERVEEM\EPOB AR HRIRATIHY /1
VS VS 0
DIRECTOR OF FISHERIES-CUM-ADDL. REGISTRAR OF COOP. SOCIETIES I
357 WP(C)/0014872/2020 SAROJKUMAR MOHAPATRA PRAMOD KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0014873/2020 JAYA PRAKASH NARAYAN BHATTARAY  RABINDRA KUMAR PATNAIK /1
VS VS 0
PRINCIPAL SECY. TO GOVT. Il
359 WP(C)/0014874/2020 M/S. S.S.CONSTRUCTION CO. SK.SANGANERIA /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0014875/2020 URMILA RATH SANJAY KUMAR DAS /1
Vs VS 0
THE DY. SECRETARY,GOVT OF INDIA I
361 WP(C)/0014876/2020 MANOJKUMAR SWAIN PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0014877/2020 RANKANIDHI BEHERA PRONOY MOHANTY /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0014878/2020 KAILASH NATH DEBENDRA KUMAR SAHOO /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0014879/2020 SUDHIR SA DEBARAJMOHANTY /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0014880/2020 NIRANJAN SAHOO PRONOY MOHANTY /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0014881/2020 BISWAJ T BENDANTA SAMEER KUMAR DAS /1
Vs VS 0
DIRECTOR GENERAL OF POLICE I
367 WP(C)/0014882/2020 M/S.S.S. CONSTRUCTION CO. SK.SANGANERIA /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0014883/2020 MADHUSMITA PATTNAIK SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0014884/2020 ANIRUDHA BEHERA AK.SARANGI /1
VS Vs 0
SETTLEMENT OFFICER CUTTACK I
370 WP(C)/0014885/2020 REGIONAL PROVIDENT FUND COMMISSIONERANTOSH KUMAR PATTANAIK /1
Vs VS 0
DISTRICT PROJECT COORDINATOR I
371 WP(C)/0014886/2020 SARAT KUMAR DORA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0014887/2020 JAGMOHAN SINGH SATYABRATA MOHANTY /1
VS VS 0
|.G.P, FIRE SERVICE I
373 WP(C)/0014888/2020 KANAKLATA SINGH SRIKANTA KUMAR NATH /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0014889/2020 KRUSHNA CHANDRA MALLICK SRIKANTA KU. NATH /1

VS

VS
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STATE OF ODISHA I
375 WP(C)/0014890/2020 CHIEF GENERAL MANAGER SANTOSH KUMAR PATTNAIK /1
VS VS 0
MURALIDHAR JAYPURIA I
376 WP(C)/0014891/2020 MUKUNDA PRADHAN SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0014892/2020 DILLIPKUMAR SAMANTARAY SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0014893/2020 SRIDHAR ROUT SIDHESWAR MALLIK /1
VS VS 0
THE DISTRICT AND SESSIONS JUDGE CUTTACK I
379 WP(C)/0014894/2020 BHASKAR MALLICK SUDHANSU SEKHAR PRATAP /1
VS VS 0
CHAIRMAN,GOVERNING COUNCIL I
380 WP(C)/0014895/2020 PRAFULLA KUMAR BEHERA SIDHESWAR MALLIK /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0014896/2020 KUMARA MANI SANDHA SAMARENDRA PATTNAIK /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0014897/2020 NISHAMANI MAJHI SIDHESWAR MALLIK /1
VS VS 0
GOVERNING BODY INDRAVATI PROJECT COLLEGE I
383 WP(C)/0014898/2020 AJAYA KUMAR BEHERA ASHOK KUMAR PANIGRAHI /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0014899/2020 SATYANARAYAN MOHANTY SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0014900/2020 PABITRA KUMAR ROUT ASHOK KUMAR PANIGRAHI /1

VS
STATE OF ODISHA

VS
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386 WP(C)/0014901/2020 DEBRAJNAYAK MANAS CHAND /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0014902/2020 DINABANDHU MALLIK NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0014903/2020 HARIHARA JENA NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0014904/2020 SUSHANTA KUMAR BALIARSINGH SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0014905/2020 RAJKISHORE NAYAK DEBASIS TRIPATHY /1
VS VS 0
THE STATE OF ODISHA I
391 WP(C)/0014906/2020 BABULA SETHI DR.JK.LENKA /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0014907/2020 PADMALOCHAN MOHARANA TRILOCHAN BARIK /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0014908/2020 DILLIPKUMAR SAMANTARAY AMITAV TRIPATHY /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0014909/2020 DEEPAK KUMAR MOHAPATRA H.N.MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0014910/2020 PANI APATA NIJOGA DAYANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0014911/2020 BAHLAB CHARAN SAHOO AUROVINDA MOHANTY /1
VS VS 0
THE STATE OF ODISHA I
397 WP(C)/0014912/2020 DAYA SANKAR RAM BHUBAN MOHAN BHUYAN /1
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VS VS 0
UNION OF INDIA I
398 WP(C)/0014913/2020 MADHUSMITA BARAL KANANBALA ROY CHOUDHURY /1
VS VS 0
CT AND GST OFFICER JAJPUR CIRCLE I
399 WP(C)/0014914/2020 M/S.CLASSIC SUPEWR CONSTRUCTIONS ANDSENEINIPERSHIRA.LTD /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0014915/2020 SANTOSH KUMAR PUNDI B.B.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
401 WP(C)/0014916/2020 DEBANANDA PANDA B.B.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0014917/2020 NURAMA PRADHAN TRILOCHAN BARIK /1
VS VS 0
STATE OF ODISHA Il
403 WP(C)/0014918/2020 RAJKISHORE SWAIN TRILOCHAN BARIK /1
VS VS 0
STATE OF ODISHA I
404 WP(C)/0014919/2020 PRABODH KUMAR DASH K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0014920/2020 SANJIB KUMAR DAS SAMIR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0014921/2020 REETARANI SATAPATHY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0014922/2020 AMIYA KANTI PATNAIK JM.PATTANAIK /1
VS VS 0
UNION OF INDIA I
408 WP(C)/0014923/2020 SUJATA BHOI PRASANTA KUMAR NANDA /1
Vs VS 0
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STATE OF ODISHA I
409 WP(C)/0014924/2020 M/S HARISH CHANDRA MAJI PRABODHA CH. NAYAK /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0014925/2020 SANTOSH KUMAR PAL OMKAR DEVDAS /1
Vs VS 0
STATE OF ODISHA I
411 WP(C)/0014926/2020 BIKASH JENA TANMAY MISHRA /1
VS VS 0
UNION OF INDIA I
412 WP(C)/0014927/2020 BHAGATA PALEI SAMIR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
413 WP(C)/0014928/2020 PRAKASH CHANDRA DAS N.AYUSH KULRAJ /1
VS VS 0
RESERVE BANK OF INDIA I
414 WP(C)/0014929/2020 DR.MANOJKUMAR DEHURY DR.JK.LENKA /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0014930/2020 GANESHJEW THAKUR BIJE KALIGALI DILLIPRAY /1
VS VS 0
ADDL. COMMISSIONER SETTLEMENT AND CONSOLIDATION CUTTACK I
416 WP(C)/0014931/2020 SAROJKUMAR KARNA AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0014932/2020 THAKURDAS HANSDAH PRADEEP KUMAR MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
418 WP(C)/0014933/2020 SADASIBA ADHIKARI PRADEEP KUMAR MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0014934/2020 RATI KANTA SAHOO BIRAJA PRASANNA SATAPATHY /1

VS
STATE OF ODISHA

VS

Page 37/62

0
"



FILING REPORT ASON :26/06/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
420 WP(C)/0014935/2020 ANADI CHARAN DALAI PRADEEP KUMAR MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
421 WP(C)/0014936/2020 PRIYANKA MOHANTY BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0014937/2020 GOKULANANDA BHATTA PRADEEP KUMAR MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
423 WP(C)/0014938/2020 PANDAB NAIK BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0014939/2020 BHASKAR BEHERA PRADEEP KUMAR MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
425 WP(C)/0014940/2020 ANANDI CHARAN DALAI PRADEEP KUMAR MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
426 WP(C)/0014941/2020 PARSURAM NAIK BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA Il
427 WP(C)/0014942/2020 BIJAYA KUMAR NAYAK AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
428 WP(C)/0014943/2020 SASHIKANTA NAYAK PRADEEP KUMAR MAHAPATRA /1
Vs VS 0
ODISHA ADMINISTRATIVE TRIBUNAL I
429 WP(C)/0014944/2020 DR.PITHA CHARAN MURMU BHOJARAJ SETH /1
VS VS 0
STATE OF ODISHA I
430 WP(C)/0014945/2020 DILLIPKUMAR NAYAK NIRANJAN LENKA /1
VS VS 0
STATE OF ORISSA I
431 WP(C)/0014946/2020 PRADIP KUMAR BEHERA SIBA PRASAD SWAIN /1
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VS VS 0
STATE OF ODISHA I
432 WP(C)/0014947/2020 SANTOSH KUMAR SAMAL SUSIL KUMAR MOHAPATRA /1
VS VS 0
THE MANAGING DIRECTOR ODISHA STATE COOPERATIVE MILK PRODUCERS FEDERATION I
433 WP(C)/0014948/2020 KUMARI BANITA DHAL SAMANT DILLIPKU. SAHOO /1
VS VS 0
THE STATE OF ODISHA I
434 WP(C)/0014949/2020 AJAY KUMAR PANDA BISWARANJAN MAHARATHA /1
Vs VS 0
REGIONAL COOPERATIVE SOCIETIES I
435 WP(C)/0014950/2020 DR.SAUMYA RANJAN PATRA N.SAHANI /1
VS VS 0
GOVT. OF INDIA I
436 WP(C)/0014951/2020 RUTURAJNANDA PRASANTA KUMAR JENA /1
VS VS 0
COLLECTOR JHARSUGUDA I
437 WP(C)/0014952/2020 PRIYADARSHINI NANDA PRASANTA KUMAR JENA /1
VS Vs 0
STATE OF ODISHA I
438 WP(C)/0014953/2020 BAIDHAR HEMBRAM SURENDRA NATH PANDA /1
Vs VS 0
UCO BANK I
439 WP(C)/0014954/2020 ATRI KANUNGO AGASTI KANUNGO /1
VS VS 0
VICE CHAIRMAN CUTTACK DEVELOPMENT AUTHORITY I
440 WP(C)/0014955/2020 SHIBA SANKAR MAHARANA PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
441 WP(C)/0014956/2020 BINOY KUMAR BAJORIA BIBEKANANDA BHUYAN /1
Vs VS 0
STATE OF ODISHA I
442 WP(C)/0014957/2020 ABHIMANYU SAHOO PRADIPTA KUMAR SINGH /1

VS

VS
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STATE OF ODISHA Il
443 WP(C)/0014958/2020 SUURENDRA SAHOO PRADIPTA KUMAR SINGH /1
VS VS 0
STATE OF ODISHA I
444 WP(C)/0014959/2020 MADHABANANDA SAHOO PRADIPTA KUMAR SINGH /1
VS VS 0
STATE OF ODISHA I
445 WP(C)/0014960/2020 ORISSA MANGANESE AND MINERALSLTD. M/S.S.P.MISRA /1
VS VS 0
STATE OF ODISHA I
446 WP(C)/0014961/2020 STEEL AUTHORITY OF INDIA LTD. SD.DAS /1
VS VS 0
SUSANT KUMAR SAHOO Il
447 WP(C)/0014962/2020 STEEL AUTHORITY OF INDIA LTD SD.DAS /1
VS VS 0
SUSANT KUMAR SAHOO I
448 WP(C)/0014963/2020 MAHANADI COALFIELDSLTD SD.DAS /1
Vs VS 0
STATE OF ODISHA I
449 WP(C)/0014964/2020 DILDAR SAHOO SD.DAS /1
VS VS 0
STATE OF ODISHA I
450 WP(C)/0014965/2020 BASANTA DISIRI SANJIB MOHANTY /1
VS VS 0
STATE OF ODISHA I
451 WP(C)/0014966/2020 BICHITRA BEHERA SD.DAS /1
VS VS 0
STATE OF ODISHA I
452 WP(C)/0014967/2020 KHAGESWAR ROUTRAY SANJIB MOHANTY /1
VS VS 0
STATE OF ODISHA I
453 WP(C)/0014968/2020 PRABHAKAR MOHANTY PRASANTA KUMAR MISHRA /1
VS VS 0

STATE OF ODISHA
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454 WP(C)/0014969/2020 ANIRUDHA SAMAL SANJIB MOHANTY /1
VS VS 0
STATE OF ODISHA I
455 WP(C)/0014970/2020 BHOLANATH BEHERA K.C.RAJGURU MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
456 WP(C)/0014971/2020 VISWAS TRIPATHY G.N.MISHRA /1
VS VS 0
COLLECTOR AND DISTRICT MAGISTRATE KORAPUT I
457 WP(C)/0014972/2020 HIMANSU SEKHAR MISHRA G.N.MISHRA /1
VS VS 0
SETTLEMENT OFFICER CUTTACK I
458 WP(C)/0014973/2020 KULAMANI NIAL SANJEEV UDGATA /1
VS VS 0
STATE OF ODISHA I
459 WP(C)/0014974/2020 RAJENDRA KUMAR BARIK SUSANTA KUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
460 WP(C)/0014975/2020 MAHENDRA KUMAR SAHU SANJEEV UDGATA /1
VS VS 0
STATE OF ODISHA Il
461 WP(C)/0014976/2020 AMULYA KUMAR BEHERA SANJEEV UDGATA /1
VS VS 0
STATE OF ODISHA I
462 WP(C)/0014977/2020 AJAY KUMAR PATNAIK SANJEEV UDGATA /1
Vs VS 0
STATE OF ODISHA I
463 WP(C)/0014978/2020 TUSHARKANTI MISHRA SANJEEV UDGATA /1
VS VS 0
STATE OF ODISHA I
464 WP(C)/0014979/2020 LAXMIDHAR SA B.SAHOO /1
VS VS 0
STATE OF ODISHA I
465 WP(C)/0014980/2020 DR.SURESWARI SAMANTARAY T.PANIGRAHI /1
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VS VS 0
THE COMMISSIONER-CUM-SECY. TO GOVT. I
466 WP(C)/0014981/2020 SATRUGHANA ROUL R.C.JENA /1
VS VS 0
STATE OF ODISHA I
467 WP(C)/0014982/2020 PRATAP KUMAR SINGHA MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
468 WP(C)/0014983/2020 ADITYA PRAKASH MOHANTY AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
469 WP(C)/0014984/2020 PRAFULLA KUMAR NAYAK SANDIPANI NAYAK /1
VS VS 0
COLLECTOR JAGATSINGHPUR I
470 WP(C)/0014985/2020 DASARATHA SAHU SANJEEV UDGATA /1
VS VS 0
ADDL. COMMISSIONER OF SETTLEMENT AND CONSOLIDATION Il
471 WP(C)/0014986/2020 DASARATHA SAHU SANJEEV UDGATA /1
VS VS 0
ADDITIONAL COMMISSIONER OF SETTLEMENT AND CONSOLIDATION i
472 WP(C)/0014987/2020 DASARATHA SAHU SANJEEV UDGATA /1
Vs VS 0
ADDITIONAL COMMISSIONER OF SETTLEMENT AND CONSOLIDATION I
473 WP(C)/0014988/2020 DR.PRADIP KUMAR BEHERA SANJEEV UDGATA /1
VS VS 0
CHIEF DIST. MEDICAL AND PUBLIC HEALTH OFFICER I
474 WP(C)/0014989/2020 NIRANJAN TRIPATHY RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
475 WP(C)/0014990/2020 AKHILABANDHU SAHOO M/S. ADITYA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
476 WP(C)/0014991/2020 BISHNU CHARAN BEHERA AK.DASH /1
Vs VS 0
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STATE OF ODISHA I
477 WP(C)/0014992/2020 TRILOCHAN BEHERA @ RAY BIBHUTI BHUSAN BEHERA /1
VS VS 0
STATE OF ODISHA I
478 WP(C)/0014993/2020 AKASHDEEP MOHANTY SOUMYA RANJAN MOHANTY /1
Vs VS 0
STATE OF ORISSA I
479 WP(C)/0014994/2020 MAHENDRA KUMAR PADHI MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
480 WP(C)/0014995/2020 SURYA NARAYAN MISHRA B.S.PANIGRAHI /1
VS VS 0
THE STATE OF ODISHA I
481 WP(C)/0014996/2020 JAGABANDHU SAHOO MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
482 WP(C)/0014997/2020 SURENDRA KUMAR MUDULI MIHIR KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
483 WP(C)/0014998/2020 TAPAN PRASAD BOSE MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
484 WP(C)/0014999/2020 SANTOSH KUMAR HAZRA MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
485 WP(C)/0015000/2020 PRASANTA KUMAR MOHANTY ASHOK PATTANAIK /1
Vs VS 0
COMMISSIONER CUM SECY TO GOV'T OF ODISHA I
486 WP(C)/0015001/2020 TAPAN KUMAR PADHI MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
487 WP(C)/0015002/2020 BISHNU PRASADA MUDULI MIHIR KUMAR DASH /1

VS
STATE OF ODISHA

VS
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488 WP(C)/0015003/2020 DEEPAK KUMAR SINHA MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
489 WP(C)/0015004/2020 BISHNUPRIYA PRAHARAJ DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
490 WP(C)/0015005/2020 SATYANARAYAN MISHRA B.S.PANIGRAHI /1
VS VS 0
THE STATE OF ODISHA I
491 WP(C)/0015006/2020 PRAMOD KUMAR NAYAK MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
492 WP(C)/0015007/2020 SANTILATA PRADHAN SIDHARTHA MISHRA /1
VS VS 0
STATE OF ORISSA I
493 WP(C)/0015008/2020 SHAKUNTALA MARINDI NIRANJAN SINGH..1 /1
VS VS 0
COLLECTOR AND DISTRICT MAGISTRATE KEONJHAR I
494 WP(C)/0015009/2020 BASANTA KUMAR NAYAK D.ROUT /1
VS VS 0
STATE OF ODISHA Il
495 WP(C)/0015010/2020 MAHESWAR BHUTIA TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
496 WP(C)/0015011/2020 DAITARI RANSINGH GYANA RANJAN TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
497 WP(C)/0015012/2020 DILIPKUMAR SAMAL ADITYA PARIDA /1
VS VS 0
STATE OF ODISHA I
498 WP(C)/0015013/2020 GAGAN BIHARI NANDA TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
499 WP(C)/0015014/2020 KANAKALATA PANDA TAPAN KUMAR KAMILA /1
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VS VS 0
STATE OF ODISHA I
500 WP(C)/0015015/2020 DIGAMBAR BISOY| D.ROUT /1
VS VS 0
STATE OF ODISHA I
501 WP(C)/0015016/2020 MAHENDRA KUMAR NAYAK TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
502 WP(C)/0015017/2020 RAGHUNATH KAR TAPAN KUMAR KAMILA /1
Vs VS 0
STATE OF ODISHA I
503 WP(C)/0015018/2020 PITAMBAR MALLICK ADITYA PARIDA /1
VS VS 0
STATE OF ODISHA I
504 WP(C)/0015019/2020 RASHMI BEHERA SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
505 WP(C)/0015020/2020 NARASINGH NIAL SURYAKANTA DASH /1
VS Vs 0
STATE OF ODISHA I
506 WP(C)/0015021/2020 SANTOSH RANJAN DHAL OM SWARUP /1
Vs VS 0
ADDL. CHIEF SECY. TO FINANCE DEPT. I
507 WP(C)/0015022/2020 SHAIK MUSTAQUE AHAMED ASHOK KU. MOHANTY /1
VS VS 0
THE SUPERINTENDENT ENGINEER R.B.CUTTACK I
508 WP(C)/0015023/2020 PANCHANAN SAHU TAPAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
509 WP(C)/0015024/2020 SHAIKH MUSTAQUE AHEMAD ASHOK KU.MOHANTY /1
Vs VS 0
COLLECTOR AND DISTRICT MAGISTRATE CUTTACK I
510 WP(C)/0015025/2020 RADHA RAMAN MISHRA KRISHNA CHANDRA SAHU /1

VS

VS
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CHITHRA ARUMUGAM Il
511 WP(C)/0015026/2020 RAKESH KUMAR DIGAL KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
512 WP(C)/0015027/2020 SANJEEB KUMAR BARIK PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
513 WP(C)/0015028/2020 SATYAPRIYA SAMANTARAY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
514 WP(C)/0015029/2020 DIBUN CHANDAN SAHOO KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA Il
515 WP(C)/0015030/2020 BHIMA NIAL A.K.SAHOO /1
VS VS 0
STATE OF ORISSA I
516 WP(C)/0015031/2020 SMRUTI PRITAM MOHANTY ASHOK PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
517 WP(C)/0015032/2020 SHASHANKA SEKHAR PANDA M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
518 WP(C)/0015033/2020 AJAY KUMAR SWAIN KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
519 WP(C)/0015034/2020 SUJATA NAYAK M.BALAKRISHNA RAO /1
VS VS 0
STATE OF ODISHA I
520 WP(C)/0015035/2020 BASANTI KUMARI SENAPATI K.SWAIN /1
VS VS 0
STATE OF ODISHA I
521 WP(C)/0015036/2020 KRISHNA DORA UMAKANT SAHOO /1
VS VS 0

CHIEF REGIONAL MANAGER
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522 WP(C)/0015037/2020 SABITRI PANDA M/S SATYA RANJAN MULIA /1
VS VS 0
STATE OF ODISHA I
523 WP(C)/0015038/2020 BHARATI BEHERA @ PRADHAN PRAFULLA KUMAR RATH /1
VS VS 0
PRASANT KUMAR PRADHAN I
524 WP(C)/0015039/2020 SANJAY KUMAR PANDA M/S.K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
525 WP(C)/0015040/2020 BIJU AERONAUTICSEMPLOYEESUNION ~ SOMANATH MISHRA /1
VS VS 0
THE CHAIRMAN CUM MD, HINDUSTAN AERONAUTICSLTD I
526 WP(C)/0015041/2020 GITANJALI ROUTRAY PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
527 WP(C)/0015042/2020 BASANTI BHOI M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
528 WP(C)/0015043/2020 GOPABANDHU DAS KHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA Il
529 WP(C)/0015044/2020 BINOD BIHARI PATTANAYAK PRAFULLA KUMAR RATH /1
VS VS 0
CENTRAL GOVERNMENT INDUSTRIAL TRIBUNAL CUM LABOUR COURT I
530 WP(C)/0015045/2020 NARENDRA KUMAR MOHANTY SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
531 WP(C)/0015046/2020 PURNA CHANDRA DHAL M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
532 WP(C)/0015047/2020 KAILASH PRADHAN M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
533 WP(C)/0015048/2020 PARADIP REFINERY EMPLOYEESUNION ~ G.TRIPATHY /1
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VS VS 0
REGIONAL LABOUR COMMISSIONER (CENTRAL), KENDRIYA SHRAM SADAN I
534 WP(C)/0015049/2020 SUCHITRA SAHOO SUSHANTA KUMAR MISHRA /1
VS VS 0
STATE OF ORISSA I
535 WP(C)/0015050/2020 SUSAMA PRADHAN M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
536 WP(C)/0015051/2020 HIMANSHU SEKHAR SUBUDHI JK.KHANDAYATRAY /1
VS VS 0
STATE OF ODISHA I
537 WP(C)/0015052/2020 ASHRIT KUMAR SATPATHY M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
538 WP(C)/0015053/2020 RABI NARAYAN ACHARYA B.STRIPATHY /1
VS VS 0
STATE OF ODISHA Il
539 WP(C)/0015054/2020 THE ZONAL MANAGER, UCO BANK SOMANATH MISHRA /1
VS VS 0
BENUDHAR BEHERA I
540 WP(C)/0015055/2020 PABITRA MOHAN KUMURA M/SK.K. SWAIN /1
Vs VS 0
STATE OF ODISHA I
541 WP(C)/0015056/2020 BRUNDABAN BHUE M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
542 WP(C)/0015057/2020 NILAMANI MALLICK B.STRIPATHY /1
VS VS 0
STATE OF ODISHA I
543 WP(C)/0015058/2020 SANTOSH KUMAR DALAI M.BALAKRISHNA RAO /1
VS VS 0
STATE OF ODISHA I
544 WP(C)/0015059/2020 ROHIT KUMAR SA M/SK.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA

I

545 WP(C)/0015060/2020 ASHOK KUMAR ROUT SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
546 WP(C)/0015061/2020 CHANDRABHANU NAYAK M/S.K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
547 WP(C)/0015062/2020 DEBI PRASAD PARIJA M.BALAKRISHNA RAO /1
VS VS 0
STATE OF ODISHA I
548 WP(C)/0015063/2020 RAYSINGH MAJHI P.RMISHRA /1
VS VS 0
STATE OF ODISHA I
549 WP(C)/0015064/2020 ASHOK KUMAR SAHU M/S.K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
550 WP(C)/0015065/2020 DASARATHA NAIK M/S.K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
551 WP(C)/0015066/2020 SUJATA NAYAK SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
552 WP(C)/0015067/2020 SUBAS CHANDRA NAYAK SUNIL KU PANDA /1
VS VS 0
STATE OF ORISSA I
553 WP(C)/0015068/2020 DASARATHI BEHERA SIDHARTHA MISHRA 1 /1
Vs VS 0
STATE OF ODISHA I
554 WP(C)/0015069/2020 PITABASPATRA M/S.K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
555 WP(C)/0015070/2020 DHANU SAGARIA SANJUKTA BALA DAS /1

VS
STATE OF ODISHA

VS
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556 WP(C)/0015071/2020 HRUDANANDA PADHAN M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
557 WP(C)/0015072/2020 AJAY KUMAR BEHERA SIDHARTHA MISHRA 1 /1
VS VS 0
STATE OF ODISHA I
558 WP(C)/0015073/2020 NALINDRA PODH SANJUKTA BALA DAS /1
VS VS 0
STATE OF ODISHA I
559 WP(C)/0015074/2020 BILAS MANJARI PRADHAN M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
560 WP(C)/0015075/2020 BISWANATH MISHRA GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
561 WP(C)/0015076/2020 HUSEN KUMAR SAHOO M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
562 WP(C)/0015077/2020 MADAN PODA SANJUKTA BALA DAS /1
VS VS 0
STATE OF ODISHA Il
563 WP(C)/0015078/2020 ANITA PUROHIT M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
564 WP(C)/0015079/2020 RAMESH KUMAR SETHI GOPAL SINHA /1
Vs VS 0
COMMISSIONER CUM SECY, DEPT OF ENERGY I
565 WP(C)/0015080/2020 MITRA PODA SANJUKTA BALA DAS /1
VS VS 0
STATE OF ODISHA I
566 WP(C)/0015081/2020 RANJAN RASHMI PRADHAN M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
567 WP(C)/0015082/2020 LAXMAN SARBHANG JYOTIRMAY GUPTA /1
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VS VS 0
STATE OF ODISHA I
568 WP(C)/0015083/2020 ARTATRANA PADHAN M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
569 WP(C)/0015084/2020 HARADHAN BERIA M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
570 WP(C)/0015085/2020 BUDHIMANTA BAI TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
571 WP(C)/0015086/2020 DHIREN PRADHAN TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
572 WP(C)/0015087/2020 BASUDEV BHOI M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
573 WP(C)/0015088/2020 NRUSINGHA CHARAN BEHERA TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
574 WP(C)/0015089/2020 MAHESWAR DAS NIRANJAN PANDA /1
Vs VS 0
STATE OF ORISSA I
575 WP(C)/0015090/2020 KANHU CHARAN NAYAK M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
576 WP(C)/0015091/2020 PURNA CHANDRA BEHERA TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
577 WP(C)/0015092/2020 UPENDRA KUMAR MOHANTY TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
578 WP(C)/0015093/2020 BASUDEV SA M/SK.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA Il
579 WP(C)/0015094/2020 SK.ALLIMUDDIN NIRANJAN PANDA /1
VS VS 0
STATE OF ORISSA I
580 WP(C)/0015095/2020 M/SBARUN MOTORS PRABODHA CH NAYAK /1
VS VS 0
UNION OF INDIA I
581 WP(C)/0015096/2020 SUSANTA KUMAR PATRA M/S.K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
582 WP(C)/0015097/2020 BIKRAM NAYAK SANGRAM RATH /1
VS VS 0
STATE OF ODISHA Il
583 WP(C)/0015098/2020 MITRA PODA SANJUKTA BALA DAS /1
VS VS 0
STATE OF ODISHA I
584 WP(C)/0015099/2020 SURESH PADHAN M/SK.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
585 WP(C)/0015100/2020 SUPRAVA HALBA@SUCHEN KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
586 WP(C)/0015101/2020 DHIRAJKUMAR SAHOO N.C.ROUT /1
VS VS 0
STATE OF ODISHA I
587 WP(C)/0015102/2020 SUSHIL KUMAR BISHI M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
588 WP(C)/0015103/2020 URMILA RAULA NIRMALCHANDRA DAS /1
VS VS 0
STATE OF ODISHA I
589 WP(C)/0015104/2020 AJT KUMAR ROUTA N.C.ROUT /1
VS VS 0
HDFC BANK Il
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590 WP(C)/0015105/2020 GOPINATH DASH TUNA SAHU /1
VS VS 0
ODISHA STATE CO-OP BANK LTD I
591 WP(C)/0015106/2020 RADHESHYAM GIRI M/S.K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
592 WP(C)/0015107/2020 KUSHA BHOI M/S.K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
593 WP(C)/0015108/2020 SOUDAGAR MAJI M/SK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
594 ABLAPL/0006981/2020  SAROJKUMAR SETHI M/SBASANTA KUMAR NAYAK MAHILA P.S.(BBSR) /98 /2019
VS VS 0
STATE OF ODISHA I
505 ABLAPL/0006982/2020  ASANA BIBI M/S.RITA SINGH /10
VS VS 0
STATE OF ODISHA I
596 ABLAPL/0006983/2020  PRABASH KUMAR MAHAPATRA M/SBIBHUTI KESHARI BISWAL NARASINGHPUR /153 /2020
VS VS 0
STATE OF ODISHA Il
597 ABLAPL/0006984/2020  SUSANTA KUMAR MISHRA M/SPPARTHA SARATHI DAS /10
VS VS 0
STATE OF ODISHA I
598 ABLAPL/0006985/2020 ~ SWADESH KUMAR SAHOO@TURU BABU ~ M/S.PARTHA SARATHI DAS KEONJHAR SADAR /184 /2020
Vs VS 0
STATE OF ODISHA I
509 ABLAPL/0006986/2020  PABITRA@PABITRA KU.PANDEY M/S.BHARATA JALLI BURLA /316 /2020
VS VS 0
THE STATE I
600 ABLAPL/0006987/2020  GOPAL PRADHAN M/S.CHITTARANJAN SAHU BARAMBA /45 /2020
VS VS 0
STATE OF ODISHA I
601 ABLAPL/0006988/2020 ~ SANJAYA KUMAR SENAPATI M/SRAMAKANTA PANDA POTTANGI /05 /2020
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VS VS 0
STATE OF ODISHA I
602 ABLAPL/0006989/2020  NAUSHAD ZACKERIA SAIT M/S.BISHNU PRASAD PRADHAN 110
VS VS 0
STATE OF ODISHA I
603 ABLAPL/0006990/2020  DEBIDUTTA MAHALIK@BAPI M/S.PRADEEP KUMAR DAS BHADRAK RURAL /332 /2020
VS VS 0
STATE OF ODISHA I
604 ABLAPL/0006991/2020  BISHAKA MANDAL PRASANTA KUMAR NANDA KALIMELA /76 /2020
Vs VS 0
STATE OF ODISHA I
605 ABLAPL/0006992/2020  RAJENDRA BEHERA M/S.RUDRA NARAYAN PARIJA CHANDABALI /94 /2020
VS VS 0
STATE OF ODISHA I
606 ABLAPL/0006993/2020  MANOJAGRAWAL M/S.GY ANENDRA CHANDRA SWAIN JHARSUGUDA /423 /2020
VS VS 0
STATE OF ODISHA I
607 ABLAPL/0006994/2020  KABITA SWAIN M/SANANTA NARAYAN PATTANAYAK NIHALPRASAD /54 /2020
VS Vs 0
STATE OF ODISHA I
608 ABLAPL/0006995/2020  K.DEVI@DEVI KOLA M/S.T.K.MISHRA RAYAGADA TOWN /201 /2020
Vs VS 0
STATE OF ODISHA I
609 ABLAPL/0006996/2020  SOLEMAN KHAN M/S.UNMESH CHANDRA JENA 110
VS VS 0
UNION OF INDIA I
610 ABLAPL/0006997/2020  NANDA KISHORE MISHRA M/SMANAS CHAND BANAPUR P.S. /195 /2020
VS VS 0
STATE OF ODISHA I
611 ABLAPL/0006998/2020  RANJAN SAHOO@HRUDA M/S.SANTOSH KUMAR KANUNGO DHENKANAL SADAR /194 /2020
Vs VS 0
STATE OF ODISHA I
612 ABLAPL/0006999/2020  BEGAY HANSDAH M/S.ABHAYA KUMAR PARIDA JAMDA PS/15 /2020

VS

VS
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STATE OF ODISHA I

613 ABLAPL/0007000/2020  BAIKUNTHA CHARAN ROUT M/S.SPDAS JATNI P.S. /192 /2020
VS VS 0
STATE OF ODISHA I

614 ABLAPL/0007001/2020  INDRAMANI BEHERA M/S.DURGA PRASAD DHAL PANDAPADA /38 /2020
Vs VS 0
STATE OF ODISHA I

615 ABLAPL/0007002/2020  SUSHIL JAISWAL@SUSHIL KUMAR JAISWAL M/S.SIDHARTHA DAS 110
VS VS 0
STATE OF ODISHA I

616 ABLAPL/0007003/2020  THANA SUNDARA BISWAL M/S.B.R.TRIPATHY DAMANJODI /42 /2020
VS VS 0
STATE OF ODISHA I

617 ABLAPL/0007004/2020  DUSMANT KUMAR NAIK M/S.BIJAY KUMAR MOHANTY BANARAPAL /152 /2020
VS VS 0
STATE OF ODISHA I

618 ABLAPL/0007005/2020  BAPI@BAPINA UDANDARAY @DUGA @DEBA S35 REERABARASAHOO MARSHAGHAI /149 /2020
Vs VS 0
STATE OF ODISHA I

619 ABLAPL/0007006/2020  MEGHUA@MEGHUA MALLIK @AIRAKHARABEISDEEPA KK U SAHOO NIKIRAI /59 /2020
VS VS 0
STATE OF ODISHA I

620 ABLAPL/0007007/2020  KAINA HIAL M/S.B.R.TRIPATHY KAKIRIGUMMA /74 /2019
VS VS 0
STATE OF ODISHA I

621 ABLAPL/0007008/2020  PRAVAT KUMAR HOTA M/S.SIDHESWAR MOHANTY BHUBANESWAR VIGILANCE /45 /2016
Vs VS 0
STATE OF ODISHA(VIG.) I

622 ABLAPL/0007009/2020  TULIA@DEBIDUTTA SIDDHATHA SAMANTARWS.BISWAJT NAYAK BANAPUR P.S. /184 /2020
VS VS 0
STATE OF ODISHA I

623 ABLAPL/0007010/2020  ROSHAN KUMAR DAS M/SAMLAN SHAKTI PAUL JATNI P.S. /192 /2020

VS VS
STATE OF ODISHA
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624 ABLAPL/0007011/2020  NAUSHAD ZACKERIA SAIT M/S.BISHNU PRASAD PRADHAN /10
VS VS 0
STATE OF ODISHA I
625 ABLAPL/0007012/2020  RUDRA PRASAD SAMAL M/S.SACHIN KR.PARIDA ATHGARH /73 /2020
VS VS 0
STATE OF ODISHA I
626 ABLAPL/0007013/2020  TIKINA SAHOO M/SASIT KU JERA DHARMASALA /88 /2020
VS VS 0
STATE OF ODISHA I
627 ABLAPL/0007014/2020  SANTOSHINI MALLIK M/S.SANGRAM KESHARI ROUT BHEDEN /99 /2020
VS VS 0
STATE OF ODISHA I
628 ABLAPL/0007015/2020  SK.HASIM M/SASIT KU JENA KUAKHIA /89 /2020
VS VS 0
STATE OF ORISSA I
629 ABLAPL/0007016/2020  PRAKASH@BAPUNI CHHOTRAY M/S.PRASANTA KUMAR NANDA MANCHESWAR P.S. /185 /2020
VS VS 0
STATE OF ODISHA I
630 ABLAPL/0007017/2020  AMAN SAHU M/SB.RTRIPATHY TARBHA /113 /2020
VS VS 0
STATE OF ODISHA Il
631 ABLAPL/0007018/2020  KAILASH CH MALLICK M/SH.N.MOHAPATRA /10
VS VS 0
STATE OF ODISHA I
632 ABLAPL/0007019/2020 ~ SADASIBA SAHU M/S.UNMESH CHANDRA JENA BHADRAK RURAL /370 /2020
Vs VS 0
STATE OF ODISHA I
633 ABLAPL/0007020/2020  DEEPAK KUMAR MAHANNA M/SMANAS RANJAN KHATUA NILGIRI /180 /2020
VS VS 0
STATE OF ODISHA I
634 ABLAPL/0007021/2020  GURUBANDHU BAGH M/SJUGALA KISHORE PANDA CHITRAKONDA /157 /2019
VS VS 0
STATE OF ODISHA I
635 ABLAPL/0007022/2020  ROHIT SUNA@RAHIT SUNA M/SJUGALA KISHORE PANDA KANTAMAL /48 /2019
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VS VS 0
STATE OF ODISHA I

636 ABLAPL/0007023/2020  ABANI KANTA ROUT M/S.DEBA PRASAD DAS CUTTACK VIGILANCE /43 /2019
VS VS 0
STATE(VIG) I

637 ABLAPL/0007024/2020  HEMALATA SAHOO M/SAMLAN SHAKTI PAUL BEGUNIA P.S. /112 /2020
VS VS 0
STATE OF ODISHA I

638 ABLAPL/0007025/2020  UNGA PADIAMI SIT KUMAR JENA MALKANGIRI /192 /2020
Vs VS 0
STATE OF ODISHA I

639 ABLAPL/0007026/2020  GOURI @ GURIMANI ODI ASIT KUMAR JENA MALKANGIRI /192 /2020
VS VS 0
STATE OF ODISHA I

640 ABLAPL/0007027/2020  AYASKANTA MOHARANA H.N.MOHAPATRA 110
VS VS 0
STATE OF ODISHA I

641 ABLAPL/0007028/2020  AMIYA PRASAD MISHRA ALOK KUMAR PANDA CHOUDWAR /256 /2020
VS Vs 0
STATE OF ODISHA I

642 ABLAPL/0007029/2020  ARJUN ROUT CHINMAYA MOHANTY RAJINAGAR /151 /2012
Vs VS 0
STATE OF ODISHA I

643 ABLAPL/0007030/2020  JBAN KRUSHNA MOHANTY BHABANI SANKAR MISHRA DHAULI PS/88 /2020
VS VS 0
STATE OF ODISHA I

644 ABLAPL/0007031/2020  ARJUN KUMAR BISWAL P.K.DALAI JATNI P.S. /414 /2018
VS VS 0
STATE OF ODISHA I

645 ABLAPL/0007032/2020  KARNTI SANKAR DAS BHABANI SANKAR MISHRA JAJPUR ROAD /220 /2020
Vs VS 0
STATE OF ODISHA I

646 ABLAPL/0007033/2020  ABHAYA KUMAR ROUT BHABANI SANKAR MISHRA MANGALPUR /233 /2020

VS

VS

Page 57/62

0



ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I

647 ABLAPL/0007034/2020  MALAYA MOHANTY @ MALAYA KUMAR MOBBEPRK KUMAR SAHOO NIKIRAI /62 /2020
VS VS 0
STATE OF ODISHA I

648 ABLAPL/0007035/2020  DINABANDHU DAS DEEPAK KUMAR SAHOO RAJKANIKA /106 /2020
Vs VS 0
STATE OF ODISHA I

649 ABLAPL/0007036/2020  PRATAPKUMAR RANA B.STALIN JARAPADA /19 /2020
VS VS 0
STATE OF ODISHA I

650 ABLAPL/0007037/2020  SUKUMARI MUNDA PRASANNA KUMAR PARHI RARUAN /42 /2020
VS VS 0
STATE OF ODISHA I

651 ABLAPL/0007038/2020  ANKIT KUMAR DEY CHITTA RANJAN DASH LAXMISAGAR P.S. /131 /2020
VS VS 0
STATE OF ODISHA I

652 ABLAPL/0007039/2020  SUDHANSU SIKDAR JUGALA KISHORE PANDA ORKEL /27 /2020
Vs VS 0
STATE OF ODISHA I

653 ABLAPL/0007040/2020  SITANSHU KALTA SURYAKANTA DWIBEDI KANTAMAL /72 /2020
VS VS 0
STATE OF ODISHA I

654 ABLAPL/0007041/2020  PRASANNA KUMAR PRADHAN BIBHUTI KESHARI BISWAL KANPUR /94 /2016
VS VS 0
STATE OF ODISHA I

655 ABLAPL/0007042/2020  MIR RAJESH ALI M/S.PRASHANTA KUMAR NAYAK BHADRAK TOWN /172 /2020
Vs VS 0
STATE OF ODISHA I

656 ABLAPL/0007043/2020  DASARATHI PARIDA VIVASWAT MOHAPATRA JODAPADAR /64 /2020
VS VS 0
STATE OF ODISHA I

657 ABLAPL/0007044/2020  DAFE JANI @ DAFA JANI SURYAKANTA DWIBEDI KANTAMAL /31 /2019

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
658 ABLAPL/0007045/2020  TAPAN LENKA M/SANUGROHA NARAYAN SAMANTRAY PARADEEP LOCK /87 /2020
VS VS 0
STATE OF ODISHA I
659 ABLAPL/0007046/2020  ASHOK KUMAR KHATUA M/S.ANUGROHA NARAYAN SAMANTRY KUJANGA /141 /2020
VS VS 0
STATE OF ODISHA I
660 ABLAPL/0007047/2020  MAHESWAR JENA AMULYA RATNA PANDA BETNOTI /128 /2020
VS VS 0
STATE OF ODISHA I
661 ABLAPL/0007048/2020  MIRZA KALIMUDDIN BAIG @ MUNA AMULYA RATNA PANDA BINJHARPUR /161 /2020
VS VS 0
STATE OF ODISHA I
662 ABLAPL/0007049/2020  SISIRA GOCHHAYAT M/SANUGROHA NARAYAN SAMANTRY ERASAMA /147 /2018
VS VS 0
STATE OF ODISHA I
663 ABLAPL/0007050/2020  SHAKYASINGH PANDA M/S.DR.SUSANT KUMAR KANUNGO BIDANASI /48 /2020
VS VS 0
STATE OF ODISHA I
664 ABLAPL/0007051/2020  SATISH SAHOO CHITTA RANJAN DASH CHANDAKA P.S. /167 /2019
VS VS 0
STATE OF ODISHA Il
665 ABLAPL/0007052/2020  KHAJRA PRADHAN M/S.SOUMYA RANJAN DAS SUKINDA /18 /2020
VS VS 0
STATE OF ODISHA I
666 ABLAPL/0007053/2020  ASHISH BARMA @ TARKAKESWAR PR.BARMRRASHANTA KUMAR NAYAK /10
Vs VS 0
STATE OF ODISHA I
667 ABLAPL/0007054/2020  SASMITA NAYAK M/S.SAMIR KU MISHRA BARIPADA TOWN /385 /2020
VS VS 0
STATE OF ODISHA I
668 ABLAPL/0007055/2020  PAPUL @ RAJENDRA BISWAL PRASHANTA KUMAR NAYAK BHADRAK RURAL /352 /2020
VS VS 0
STATE OF ODISHA I
669 ABLAPL/0007056/2020  DIPAK SWAIN @ DEEPAK SWAIN A.PATTNAIK BEGUNIA P.S. /80 /2019
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ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I

670 ABLAPL/0007057/2020  TANA SAHOO@MALAYA KUMAR SAHOO ~ M/S.BIREN SANKAR TRIPATHY JAGATSINGPUR /22 /2018
VS VS 0
STATE OF ODISHA I

671 ABLAPL/0007058/2020  ABHISEK BARIK M/S.SOUMYA RANJAN DAS SECTOR-7 /66 /2020
VS VS 0
STATE OF ODISHA I

672 ABLAPL/0007059/2020  TRINATH NAYAK M/S.A.PATTANAIK KHURDA SADAR /86 /2020
Vs VS 0
STATE OF ODISHA I

673 ABLAPL/0007060/2020  PANCHEI PARIDA @ PANCHEI RANI PARIDA A.PATTNAIK MAHILA P.S.(BBSR) /27 /2020
VS VS 0
STATE OF ODISHA I

674 ABLAPL/0007061/2020  GOVINDA CHANDRA BISOl M/S.NILAKANTHA JUIHARSINGH KHANDAGIRI P.S. /276 /2020
VS VS 0
STATE OF ODISHA I

675 ABLAPL/0007062/2020  MANMOHAN RANSINGH M/.S.LINGARAJ SARANGI JATNI P.S. /200 /2020
VS Vs 0
STATE OF ODISHA I

676 ABLAPL/0007063/2020  SAROJKAR@SAROJKANTA KAR M/S.CHINMAYA MOHANTY KENDRAPARA /94 /2020
Vs VS 0
STATE OF ODISHA I

677 ABLAPL/0007064/2020  PANKAJKUMAR SINGH M/S.PABITRA KUMAR NAYAK UDITNAGAR /291 /2019
VS VS 0
STATE OF ODISHA I

678 ABLAPL/0007065/2020  DURYODHAN@SABUJA DAS M/SAMIT KU NATH ANGUL TOWN /710 /2020
VS VS 0
STATE OF ODISHA I

679 ABLAPL/0007066/2020  HIMANSHU PANDA@DWIBEDY M/SANITA SAHOO NISCHINTAKOILI /72 /2020
Vs VS 0
STATE OF ODISHA I

680 ABLAPL/0007067/2020  SUSANTA KUMAR DAS M/S.SANGRAM KESHARI ROUT NANDIPADA /60 /2020

VS

VS
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ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il
681 ABLAPL/0007068/2020  KAUSLAYA NAYAK M/S.S.P.DASH BARIPADA TOWN /369 /2020
VS VS 0
STATE OF ODISHA I
682 ABLAPL/0007069/2020  SAGAR KUMAR BEHERA M/SANUGRAHA NARAYAN SAMANTRAY DHENKANAL TOWN /270 /2020
VS VS 0
STATE OF ODISHA I
683 ABLAPL/0007070/2020  PARESH KUMAR SINGH M/S.SUBODH KUMAR MOHANTY DASPALLA /82 /2020
VS VS 0
STATE OF ODISHA I
684 ABLAPL/0007071/2020  UDE MAJHI@TANAKUDU M/S.TARA PRASAD MOHAPATRA BHAWANIPATNA SADAR /290 /2019
VS VS 0
STATE OF ODISHA Il
685 ABLAPL/0007072/2020  PANKAJKUMAR AGRAWAL M/SP.R.SINGH DHENKANAL TOWN /246 /2020
VS VS 0
STATE OF ODISHA I
686 ABLAPL/0007073/2020 ~ RABINDRA SAHU M/SPPRABIR KUMAR RAY TIHIDI /183 /2020
Vs VS 0
STATE OF ODISHA I
687 ABLAPL/0007074/2020  RABINDRA JENA M/S.DEBASIS TRIPATHY BALANGA /48 /2020
VS VS 0
STATE OF ODISHA I
688 ABLAPL/0007075/2020  SRIKANTA KUMAR MALLICK@MALLIK M/SKISHORE KUMAR MISHRA MAHILA (BERHAMPUR) /52 /2020
VS VS 0
STATE OF ODISHA I
689 ABLAPL/0007076/2020  PRATAP PANI M/SR.P.PATTNAIK MAHILA P.S.(BBSR) /30 /2020
VS VS 0
STATE OF ODISHA I
690 ABLAPL/0007077/2020  PRATYUSH PANI M/SR.P.PATTNAIK MAHILA P.S.(BBSR) /30 /2020
VS VS 0
STATE OF ODISHA I
691 ABLAPL/0007078/2020  HADIBANDHU MALLICK@MALLIK M/S.S.SULTANA MAHILA (BERHAMPUR) /52 /2020
VS VS 0

STATE OF ODISHA
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FILING NO

NAME OF PETNR./APPEL

ORISSA HIGH COURT

FILING REPORT ASON :26/06/2020

COUNSEL FOR PETNR./APPEL

PS CASE/LOWER COURT CASE/DISTRICT

692

693

694

ABLAPL/0007079/2020

ABLAPL/0007080/2020

WPC(OAC)/0001066/2019

HEMANTA KUMAR DALEI
VS

STATE OF ODISHA
GANESH SAHOO

VS

STATE OF ODISHA
JYOTIRMAYEE BAL

VS

STATE OF ODISHA

DINESH KUMAR MOHANTY
VS

MAHESDAS
VS

M/S.B.STRIPATHY
VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :26/06/2020

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 10/2020 SONU @ KAMLESH GHOSH-MP SASIM AJITAV PATTNAIK
WPCRL/38/2020

2 38/2020 LAXMIDHARA BADEK-MP SMT.MINA KUMARI DAS
JCRLA/83/2011

3 39/2020 KUNU@MANGULU KISAN-MP MRS.MANDAKINI PANDA
JCRLA/34/2011

4 50/2020 M/S. ODISHA STATE SEEDS CORPORATION LTD.-MP ~ TUSHARKANTI SATAPATHY,
STREV/21/2020

5 51/2020 M/S. ODISHA STATE SEEDS CORPORATION LTD.-MP ~ TUSHARKANTI SATAPATHY,
STREV/21/2020

6 52/2020 M/S. ODISHA STATE SEEDS CORPORATION LTD.-MP  TUSHARKANTI SATAPATHY,
STREV/21/2020

7 77/2020 MITA PRAMALIK-MP P.K.MOHANTY
MATA/70/2020

8 85/2020 RABINDRA MOHARANA-MP SANJIB MOHANTY
CMAPL/203/2020

9 104/2020 SRI SANJAY KUMAR DEY-MP M/S.PRABODHA CH.NAYAK SK.ROUT,A.K.PATRA
CONTC/956/2020

10 120/2020 PALLAVI MOHAPATRA @ PANDA-MP SUVENDU KUMAR RAY
TRP(C)/116/2020

11 121/2020 TANUSHREE SENGUPTA-MP JAYADEBA BEHERA
TRP(C)/117/2020

12 286/2020 SURESH CHARAN@SURESH-MP M/S.GAUTAM MISRA
RSA/86/2012

13 287/2020 PRAVAKAR SAHOO-MP PRANAB KUMAR SAMANTRAY
RSA/158/2020

14 288/2020 PRAVAKAR SAHOO-MP PRANAB KUMAR SAMANTRAY
RSA/158/2020

15 289/2020 HOTEL PARADISE-MP M/S.GOKULANANDA MOHAPATRA
RSA/127/2014

16 377/2020 PRADIPTA KUMAR SINGH-MP BANSIDHAR BAUG
CRLREV/307/2020

17 378/2020 PRADIPTA KUMAR SINGH-MP BANSIDHAR BAUG
CRLREV/307/2020

18 394/2020 BIJAY KU BEHERA-MP SATYABRATA MOHANTY
CMP/391/2020

19 395/2020 BIRENDRA PRADHAN-MP PRAFULLA KUMAR RATH
CMP/393/2020

20 396/2020 MAHAMMAD SABIR-MP SHISHIR KUMAR SWAIN
CMP/394/2020

21 426/2020 STATE OF ORISSA-MP AGA.
RVWPET/247/2020

22 427/2020 STATE OF ORISSA-MP AGA.
RVWPET/248/2020

23 428/2020 STATE OF ORISSA-MP AGA.
RVWPET/249/2020

24 473/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
FAO/579/2020

25 474/2020 STATE OF ODISHA-MP SR.S.C. (SAND ME)
FAO/579/2020

26 475/2020 NALINEE PRAVA PRADHAN-MP SANGRAM JENA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

FAO/148/2020
476/2020
FAO/584/2020
477/2020
FAO/585/2020
478/2020
FAO/587/2020
479/2020
FAO/590/2020
480/2020
FAO/591/2020
481/2020
FAO/592/2020
482/2020
FAO/592/2020
483/2020
FAO/594/2020
484/2020
FAO/594/2020
485/2020
FAO/593/2020
486/2020
FAO/595/2020
487/2020
FAO/595/2020
488/2020
FAO/464/2020
489/2020
FAO/465/2020
547/2020
BLAPL/10966/2019
548/2020
BLAPL/2869/2020
549/2020
BLAPL/1756/2020
556/2020
BLAPL/695/2020
557/2020
BLAPL/1195/2020
558/2020
BLAPL/1032/2020
559/2020
BLAPL/8270/2019
560/2020
BLAPL/632/2020
561/2020
BLAPL/1185/2019
562/2020
BLAPL/3546/2020
563/2020
BLAPL/3321/2019
564/2020
BLAPL/2523/2020
565/2020
BLAPL/3136/2018
571/2020

ABLAPL/4635/2020

580/2020

ABLAPL/6420/2020

581/2020

ABLAPL/6821/2020

582/2020

ABLAPL/6824/2020

MANOJKU.PANDA-MP

SANTOSH KU.BADATYA-MP

SUDAM SAHU-MP

CHARIMAN NECHHA-MP

NIRAMALA MEHER-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

HIGHER EDUCATION-MP

HIGHER EDUCATION-MP

MALATI SAHOO-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

DINESH KU.PANDA

DINESH KUMAR PANDA

DINESH KUMAR PANDA

DHANANJAYA MUND

AMIT PRASAD BOSE

A.GA.

A.GA.

A.GA.

A.GA.

DHANANJAYA MUND

A.GA.

A.GA.

MANAGER LEGAL ,M/S CHOLAMANDALAM MS GENERALMKSGRANCHLO. LTD.-MP

THE ASSISTANT MANAGER LEGAL ,M/S CHOLAMANDAL AMVBIGSPEENERAL INSURANCE CO. LTD.-MP

TUKUNA JENA @ PRABHAKAR JENA-MP
SANTOSH KUMAR MOHANTY-MP

AJAY KUMAR PRADHAN @ AJAYA-MP
SANJAY SAMANTARAY-MP

ANGRA KIRSANI-MP

BADANA HANTAL @ RAJU-MP

RUPA PANGI-MP

ASHOK YADAV-MP

K.BHIMA PATRA-MP

TAPASNAYAK-MP

BHAGABAN KHILLO-MP

GOPINATH KHILLO-MP

GAUTAM KUNDU-MP

RAJESH PUTEL-MP

LIPU BISWAL @ ASHISH BHAJAN BISWAL-MP
DANDAPANI KAR-MP

PARBATIMANI SINGH-MP
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JYOTIRMAYA SAHOO

JYOTIRMAYA SAHOO

JYOTIRMAYA SAHOO

BHARATI DASH

MANORANJAN PADHY

MANORANJAN PADHY

MANORANJAN PADHY

SMRUTI RANJAN MOHAPATRA

MANAS CHAND

SANTOSH KUMAR DASH

M/S.RAJB LOCHAN PATTNAIK

DEEPALI MOHAPATRA

SHIB SHANKAR MOHANTY

S.K.JOSHI

SIDHARTHA SANKAR RAY



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

670/2020
CRLMC/722/2020
671/2020
CRLMC/1114/2020
672/2020
CRLMC/1117/2020
673/2020
CRLMC/1118/2020
674/2020
CRLMC/1119/2020
675/2020
CRLMC/1120/2020
676/2020
CRLMC/1122/2020
677/2020
CRLMC/1116/2020
678/2020
CRLMC/1123/2020
717/2020
CRLA/505/2016
718/2020
CRLA/710/2016
719/2020
CRLA/234/2020
720/2020
CRLA/120/2019
721/2020
CRLA/412/2012
722/2020
CRLA/366/2020
723/2020
CRLA/366/2020
72412020
CRLA/366/2020
733/2020
MACA/472/2020
734/2020
MACA/461/2020
735/2020
MACA/229/2020
736/2020
MACA/230/2020
737/2020
MACA/425/2020
757/2020
WA/373/2020
758/2020
WA/373/2020
759/2020
WA/374/2020
760/2020
WA/375/2020
761/2020
WA/375/2020
762/2020
WA/376/2020
763/2020
WA/376/2020
764/2020
WA/377/2020
765/2020
WA/378/2020
766/2020

EPARI SALINI-MP

ASWINI KUMAR DASH-MP

DR.PARAMANANDA ACHARYA-MP

ANIL KUMAR SINGH-MP

ANIL KUMAR SINGH-MP

ANIL KUMAR SINGH-MP

MALAYA RANJAN BEHERA-MP

BIRABARA NAIK-MP

SUJIT KUMAR PRADHAN-MP

M/S.SEASHORE SECURITIES LIMITED-MP

BHIMSEN PRUSTY-MP

DILLIP KUMAR PRADHAN-MP

KHAMEDEI SABAR-MP

DHANESWAR ROUT-MP

SUSANTA SAMAL-MP

SUSANTA SAMAL-MP

SUSANTA SAMAL-MP

NATIONAL INSURANCE CO. LTD.-MP

SMITA RANJAN PATTANIK

IN PERSON

PRASANTA KUMAR PANDA

S.D.DAS

S.D.DAS

S.D.DAS

ROHIT RANJAN RAY

JASHOBANTA DASH

SANJEEV UDGATA

M/S.SURESH TRIPATHY

M/S.SIDHESWAR MOHANTY

SARBESWAR BEHERA

M/S.MANAS CHAND

M/SJ.R.DASH

PANCHANAN PANIGRAHI

PANCHANAN PANIGRAHI

PANCHANAN PANIGRAHI

MAHITOSH SINHA AND ASSOCIATES

BRANCH MANAGER, THE ORIENTAL INSURANCE CO.LTEEOWRANATH ROY

DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CGQONINAVIR ROY

THE NEW INDIA ASSURANCE CO. LTD.-MP

NILIMA DEHURI-MP

SOMNATH ROY

PRADEEP KU.MISHRA

TRIBAL DEV.CO.OPERATIVE TRIBUNAL CORPN. LTD.-MPBBANOJA KUMAR PATTANAIK

TRIBAL DEV.CO.OPERATIVE TRIBUNAL CORPN. LTD.-MABBANOJA KUMAR PATTANAIK

RUPARANI BANGARI-MP

THE MANAGING DIRECTOR, TRINAL DEVELOPMENT COBPERATHVEPBORRARATION LTD.-MP

THE MANAGING DIRECTOR, TRINAL DEVELOPMENT COBPERATHKVEPBORRARATION LTD.-MP

ADITYA DAS-MP

ADITYA DAS-MP

DR.BISHNU PRASAD KAR-MP
DR.IMTIHAN SAHA-MP

DR.SURACHITA PATTNAIK-MP
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BANSHIDHAR BAUG

SANTOSH KUMAR SWAIN

SANTOSH KUMAR SWAIN

BIDYALOKA MOHAPATRA

BIDYALOKA MOHAPATRA

BIDYALOKA MOHAPATRA



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WA/379/2020
767/2020
WA/380/2020
768/2020
WA/382/2020
769/2020
WA/382/2020
770/2020
WA/382/2020
771/2020
WA/383/2020
772/2020
WA/383/2020
773/2020
WA/383/2020
77412020
WA/383/2020
775/2020
WA/384/2020
776/2020
WA/384/2020
777/2020
WA/385/2020
778/2020
WA/384/2020
779/2020
WA/385/2020
780/2020
WA/384/2020
781/2020
WA/385/2020
782/2020
WA/385/2020
6910/2020
WP(C)/14828/2020
6911/2020
WP(C)/14829/2020
6912/2020
WP(C)/14565/2020
6913/2020
WP(C)/14830/2020
6914/2020
WP(C)/14831/2020
6915/2020
WP(C)/14832/2020
6916/2020
WP(C)/14837/2020
6917/2020
WP(C)/14838/2020
6918/2020
WP(C)/14844/2020
6919/2020
WP(C)/14475/2020
6920/2020
WP(C)/14475/2020
6921/2020
WP(C)/14856/2020
6922/2020
WP(C)/14858/2020
6923/2020
WP(C)/1965/2019
6924/2020
WP(C)/14861/2020

SUNITA KUMARI PRADHAN-MP

CENTRAL BANK OF INDIA-MP

CENTRAL BANK OF INDIA-MP

CENTRAL BANK OF INDIA-MP

STATE OF ORISSA-MP

STATE OF ORISSA-MP

STATE OF ORISSA-MP

STATE OF ORISSA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

PANCHANAN PATNAIK-MP

MAMINA ROUT-MP

R.GYAN SUNDARI-MP

SOMANATH SATPATHY-MP

SATYA NARAYAN SETHI-MP

KISHORE KUMAR SWAIN-MP

MANAS KUMAR MISHRA-MP

PRAVAT KUMAR NAYAK-MP

STATE OF ODISHA-MP

PADMINI BAKSHI @ BUXI-MP

PADMINI BAKSHI @ BUXI-MP

M/S.CARE SECURITY AND ALLIED SERVICES-MP

GOPINATH SAHOO-MP

PRANAYA KUMAR SAHOO-MP

RAMARANJAN DASH-MP
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ADV.

ADV.

ADV.

SR.STANDING COUNSE
SR.STANDING COUNSE
SR.STANDING COUNSE
SR.STANDING COUNSE

SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.STANDING COUNSEL ( SAND ME)
SR.S.C. (SAND ME)

SR.STANDING COUNSEL ( SAND ME)
SR.S.C. (SAND ME)

SR.STANDING COUNSEL ( SAND ME)
SR.STANDING COUNSEL ( SAND ME)
BUDHADEV ROUTRAY
CHITTARANJAN PATTNAIK
V.NARASINGH

BISWAJT MOHARANA

PRASANTA KUMAR MISHRA

SHASHI BHUSAN JENA

M.PRATAP @ P.K.MOHAPATRA
M/S.SIDHANT DWIBEDI

SENIOR STANDING COUNSEL (SAND ME)
SASWAT DAS

SASWAT DAS

MANORANJAN MISHRA

M.PRATAP @ P.K.MOHAPATRA

M/S GAJENDRANATH ROUT

HEMANTA KUMAR MUND



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

6925/2020
WP(C)/14865/2020
6926/2020
WP(C)/14868/2020
6927/2020
WP(C)/23805/2019
6928/2020
WP(C)/14878/2020
6929/2020
WP(C)/14879/2020
6931/2020
WP(C)/3449/2020
6932/2020
WP(C)/14885/2020
6933/2020
WP(C)/14887/2020
6934/2020
WP(C)/14890/2020
6935/2020
WP(C)/14894/2020
6936/2020
WP(C)/14893/2020
6937/2020
WP(C)/14895/2020
6938/2020
WP(C)/14897/2020
6939/2020
WP(C)/14901/2020
6940/2020
WP(C)/14902/2020
6941/2020
WP(C)/14903/2020
6942/2020
WP(C)/14904/2020
6943/2020
WP(C)/10398/2019
6944/2020
WP(C)/14906/2020
6945/2020
WP(C)/14908/2020
6946/2020
WP(C)/14043/2020
6947/2020
WP(C)/1231/2015
6949/2020
WP(C)/14910/2020
6950/2020
WP(C)/1039/2012
6951/2020
WP(C)/14913/2020
6952/2020
WP(C)/14914/2020
6954/2020
WP(C)/5959/2019
6955/2020
WP(C)/14917/2020
6956/2020
WP(C)/14920/2020
6957/2020
WP(C)/14923/2020
6958/2020
WP(C)/14924/2020
6959/2020

SURAMANI BEHERA-MP

PURI BHARAT SANCHAR NIGAM LTD-MP

ASWINI KUMAR SURJIT-MP

KAILASH NATH-MP

SUDHIR SA-MP

NIBEDITA DAS-MP

REGIONAL PROVIDENT FUND COMMISSIONER-MP

JAGMOHAN SINGH-MP

CHIEF GENERAL MANAGER-MP

BHASKAR MALLICK-MP

SRIDHAR ROUT-MP

PRAFULLA KUMAR BEHERA-MP

NISHAMANI MAJHI-MP

DEBRAJNAYAK-MP

DINABANDHU MALLIK-MP

HARIHARA JENA-MP

SUSHANTA KUMAR BALIARSINGH-MP

DILLIP KUMAR SAMAL-MP

BABULA SETHI-MP

DILLIP KUMAR SAMANTARAY-MP

PRASANTA KUMAR PARIDA-MP

PRASANTA KU.PATTNAYAK-MP

PANI APATA NIJOGA-MP

BHUBANESWAR MOHAPATR-MP

MADHUSMITA BARAL-MP

SHAKTI DATTA TRIPATHY

DEBENDRA MOHANTA

ANJAN KUMAR BISWAL

DEBENDRA KUMAR SAHOO

DEBARAJMOHANTY

M/S.L.K.MOHANTY

P.K.PATTANAIK

SATYABRATA MOHANTY

P.K.PATTANAIK

SUDHANSU SEKHAR PRATAP

SIDHESWAR MALLIK

SIDHESWAR MALLIK

SIDHESWAR MALLIK

MANAS CHAND

NIRANJAN LENKA

NIRANJAN LENKA

SASWAT DAS

M/S.PRASANNA KUMAR BHUYAN

DR.JK.LENKA

AMITAV TRIPATHY

DEEPAK KUMAR MOHAPATRA

M/S SAMEER KUMAR DAS

DAYANANDA MOHAPATRA

M/S.PRAKASH CH.SETHI

KANANBALA ROY CHOUDHURY

M/S.CLASSIC SUPEWR CONSTRUCTIONS AND DEVEL OPERS IRAINTTIM BHRA

ABHISHEK KAR-MP

NURAMA PRADHAN-MP

SANJIB KUMAR DAS-MP

SUJATA BHOI-MP

M/SHARISH CHANDRA MAJHI-MP

BIKASH JENA-MP
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M/S.SHYAMANANDA MOHAPATRA

TRILOCHAN BARIK

SAMIR KUMAR MISHRA

PRASANTA KUMAR NANDA

PRABODHA CH. NAYAK

TANMAY MISHRA



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/14926/2020
6960/2020
WP(C)/14928/2020
6961/2020
WP(C)/14930/2020
6962/2020
WP(C)/14942/2020
6963/2020
WP(C)/14944/2020
6965/2020
WP(C)/14946/2020
6966/2020
WP(C)/13279/2018
6967/2020
WP(C)/11514/2020
6968/2020
WP(C)/14949/2020
6969/2020
WP(C)/14950/2020
6970/2020
WP(C)/14954/2020
6971/2020
WP(C)/14955/2020
6972/2020
WP(C)/14956/2020
6973/2020
WP(C)/12517/2020
6974/2020
WP(C)/14957/2020
6975/2020
WP(C)/14958/2020
6976/2020
WP(C)/14959/2020
6977/2020
WP(C)/14960/2020
6978/2020
WP(C)/14961/2020
6979/2020
WP(C)/14964/2020
6980/2020
WP(C)/14963/2020
6981/2020
WP(C)/13275/2020
6982/2020
WP(C)/14970/2020
6983/2020
WP(C)/14974/2020
6984/2020
WP(C)/14960/2020
6984/2020
WP(C)/14979/2020
6985/2020
WP(C)/14986/2020
6986/2020
WP(C)/14985/2020
6987/2020
WP(C)/14987/2020
6988/2020
WP(C)/14988/2020
6989/2020
WP(C)/14990/2020
6990/2020
WP(C)/13623/2020

PRAKASH CHANDRA DAS-MP
GANESHJEW THAKUR BIJE KALIGALI-MP
BIJAYA KUMAR NAYAK-MP

DR.PITHA CHARAN MURMU-MP

PRADIP KUMAR BEHERA-MP
ASISKUMAR MOHANTY-MP

ODISHA ABHIBHABAK MAHASANGHA-MP
AJAY KUMAR PANDA-MP

DR.SAUMYA RANJAN PATRA-MP

ATRI KANUNGO-MP

SHIBA SANKAR MAHARANA-MP

BINOY KUMAR BAJORIA-MP

MADHAB CHANDRA MOHAPATRA-MP
ABHIMANYU SAHOO-MP

SUURENDRA SAHOO-MP
MADHABANANDA SAHOO-MP

ORISSA MANGANESE AND MINERALSLTD.-MP
STEEL AUTHORITY OF INDIA LTD.-MP
DILDAR SAHOO-MP

MAHANADI COALFIELDSLTD-MP
M/S.BIRLA TYRES-MP

BHOLANATH BEHERA-MP

RAJENDRA KUMAR BARIK-MP

ORISSA MANGANESE AND MINERALSLTD.-MP
LAXMIDHAR SA-MP

DASARATHA SAHU-MP

DASARATHA SAHU-MP

DASARATHA SAHU-MP
DR.PRADIPKUMAR BEHERA-MP
AKHILABANDHU SAHOO-MP

ADHUNIK METALIKSLTD.-MP
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N.AYUSH KULRAJ

DILLIPRAY

AMIYA KUMAR CHHATOI

BHOJARAJ SETH

SIBA PRASAD SWAIN

M/S.SASWATI MOHAPATRA

M/S.PATITAPABAN PANDA

BISWARANJAN MAHARATHA

N.SAHANI

AGASTI KANUNGO

PRAVAT RANJAN DASH

BIBEKANANDA BHUYAN

AMIYA KUMAR CHHATOI

PRADIPTA KUMAR SINGH

PRADIPTA KUMAR SINGH

PRADIPTA KUMAR SINGH

M/S.SP.MISRA

S.D.DAS

S.D.DAS

S.D.DAS

SIDHARTHA RAY

K.C.RAJGURU

SUSANTA KUMAR SAHU

B.SAHOO

SANJEEV UDGATA

SANJEEV UDGATA

SANJEEV UDGATA

SANJEEV UDGATA

M/S. ADITYA KUMAR MOHAPATRA

SASWAT K.ACHARYA



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213

214

215

6991/2020
WP(C)/134/2020
6992/2020
WP(C)/14993/2020
6993/2020
WP(C)/14995/2020
6994/2020
WP(C)/15000/2020
6995/2020
WP(C)/15005/2020
6996/2020
WP(C)/15007/2020
6997/2020
WP(C)/15011/2020
6998/2020
WP(C)/15023/2020
6999/2020
WP(C)/15027/2020
7000/2020
WP(C)/15034/2020
7001/2020
WP(C)/15036/2020
7002/2020
WP(C)/15037/2020
7003/2020
WP(C)/15040/2020
7004/2020
WP(C)/15053/2020
7005/2020
WP(C)/15054/2020
7006/2020
WP(C)/15058/2020
7007/2020
WP(C)/15062/2020
7008/2020
WP(C)/15066/2020
7009/2020
WP(C)/15068/2020
7010/2020
WP(C)/15072/2020
7011/2020
WP(C)/15079/2020
7012/2020
WP(C)/15097/2020
7013/2020
WP(C)/15101/2020
7014/2020
WP(C)/15104/2020
7015/2020
WP(C)/15105/2020
7016/2020
WP(C)/20767/2015
7017/2020
WP(C)/4684/2018
7018/2020
WP(C)/10891/2016
5/2020
ADMLS/2/2020
49/2020
STREV/1/2002
469/2020
FA0/94/2020
470/2020

BIKASH SHARMA-MP

AKASHDEEP MOHANTY-MP

SURYA NARAYAN MISHRA-MP

PRASANTA KUMAR MOHANTY-MP

SATYANARAYAN MISHRA-MP

SANTILATA PRADHAN-MP

DAITARI RANSINGH-MP

PANCHANAN SAHU-MP

SANJEEB KUMAR BARIK-MP

SUJATA NAYAK-MP

KRISHNA DORA-MP

SABITRI PANDA-MP

BIJU AERONAUTICS EMPLOY EES UNION-MP

RABI NARAYAN ACHARYA-MP

THE ZONAL MANAGER, UCO BANK-MP

SANTOSH KUMAR DALAI-MP

DEBI PRASAD PARIJA-MP

SUJATA NAYAK-MP

DASARATHI BEHERA-MP

AJAY KUMAR BEHERA-MP

RAMESH KUMAR SETHI-MP

BIKRAM NAYAK-MP

DHIRAJKUMAR SAHOO-MP

AJT KUMAR ROUTA-MP

GOPINATH DASH-MP

DUSMANTA KU SAHOO-MP

ODISHA VIKASH PARISHAD,BBSR-MP

STATE OF ODISHA-MP

ALEXANDER THE GREAT CARRIES CORP-MP

STATE-MP

UMESH CHANDRA MOHANTY

SOUMYA RANJAN MOHANTY

B.S.PANIGRAHI

ASHOK PATTANAIK

B.S.PANIGRAHI

SIDHARTHA MISHRA

GYANA RANJAN TRIPATHY

TAPAN KUMAR BISWAL

PRAFULLA KUMAR RATH

M.BALAKRISHNA RAO

UMAKANT SAHOO

M/S SATYA RANJAN MULIA

SOMANATH MISHRA

B.STRIPATHY

SOMANATH MISHRA

M.BALAKRISHNA RAO

M.BALAKRISHNA RAO

SUKANTA KUMAR DALAI

SIDHARTHA MISHRA 1

SIDHARTHA MISHRA 1

GOPAL SINHA

SANGRAM RATH

N.C.ROUT

N.C.ROUT

TUNA SAHU

S.P.NATH

ADDL.STANDING COUNCIL

THE MANAGER (T.P.CELL), M/S. NEW INDIA ASSURANCENI(S. EFOSWRIN

LEGAL MANAGER, M/S. RELIANCE G.I.CO. LTD.-MP
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SUBRAT SATPATHY



216

217

218

219

220

221

222

223

224

225

226

227

228

229

230

231

232

233

234

235

236

237

238

239

FAO/956/2019
471/2020
FAO/957/2019
47212020
FAO/1/2020
550/2020
BLAPL/1953/2019
551/2020
BLAPL/1050/2019
552/2020
BLAPL/1057/2019
553/2020
BLAPL/1063/2019
554/2020
BLAPL/1951/2019
566/2020
BLAPL/2277/2020
567/2020
BLAPL/2279/2020
572/2020
ABLAPL/297/2019
573/2020
ABLAPL/6346/2020
574/2020
ABLAPL/2684/2020
575/2020
ABLAPL/11120/2019
576/2020
ABLAPL/1879/2018
577/2020
ABLAPL/5705/2020
578/2020
ABLAPL/19730/2019
579/2020
ABLAPL/17280/2019
6907/2020
WP(C)/11128/2008
6908/2020
WP(C)/11127/2008
6909/2020
WP(C)/16645/2014
6930/2020
WP(C)/9301/2020
6948/2020
WP(C)/19275/2019
6953/2020
WP(C)/12983/2018
6964/2020
WP(C)/20594/2019

LEGAL MANAGER, M/S. RELIANCE G.I.CO. LTD.-MP
M/S. NEW INDIA ASSURANCE CO. LTD.-MP
BASUDEV BEHERA-MP

BASUDEV BEHERA-MP

BASUDEV BEHERA-MP

BASUDEV BEHERA-MP

BASUDEV BEHERA-MP

UPENDRA MAHANANDA-MP

KRISH @ HAREKRUSHNA CHETTY-MP
RAMACHANDRA SWAIN-MP
J.SANTOSHI REDDY-MP
RADHAKRUSHNA @ KUNA BHANJA-MP
BIHARILAL JAGAT-MP
KENDA@KHAGESWAR RAJHANS-MP
MANASNAYAK-MP

JAGANNATH DAS ADHIKARI-MP
NILAMANI SETHI-MP

SMC POWER GENERATION-MP

SMC POWER GENERATION-MP
BSNL-MP

BINAY KUMAR SAMANTRAY-MP
RATIKANTA NAYAK-MP

CHITTA RANJAN MOHANTY-MP

KARUNAKAR JENA-MP
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V.NARASINGH

M/S.ASHOK KU.SAHOO





